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The Cape Town Convention and Protocol holds the power to transform our
aviation industry and will bring multiple benefits that will shape the future of air travel in
India. These include: (i) Lowering aircraft leasing costs -- Airlines in India rely heavily
on leased aircraft and by adopting this Convention, we open doors to alternative and
better financing options. This will reduce operational costs for airlines, making air
travel more affordable and accessible for millions of passengers across the country.
(i) Boost foreign investment in aviation sector. (i) Faster aircraft repossession and
dispute resolution. The Bill will establish a clear, legally-secure framework for aircraft
leasing companies, reducing financial risk and legal disputes.Hon. Minister, Sir, |
have one small request. From Tirupati, Nellore and Annamaya districts, five lakh
workers are working in Kuwait and neighbouring countries. Right now they are
travelling from either Chennai or Hyderabad. ...(Time-bell)... One minute, Madam.
This is an important point that | am making. | have a special request...

SUQHTEIS (Yht §g 91 ARAF) - AT 9ew, &1 AT L (FagH)... 39
afsul (A ﬂ?{ announcement Y- g1 3MT 9fSTUI I§ U special
announcement %\Tl Hon. Members, as announced earlier today, further discussion on
the Protection of Interest in Aircraft Objects Bill, 2025 and the reply to the discussion
by the hon. Minister will be taken up at the next available opportunity.

Now, Private Members’ Resolution. Shri Kartikeya Sharma to move a
Resolution urging the Government inter alia to establish a Council of Future Affairs
(CFA) to drive innovation in fields like Al, Blockchain, Quantum Computing and
Water Reuse to create policies for technology transfer, IP ownership and market
deployment while fostering global collaboration to ensure funding for long-term R&D
and set national goals for technological leadership. Shri Kartikeya Sharma, please.

PRIVATE MEMBERS' RESOLUTIONS

Resolution regarding establishing a Council for Future Affairs (CFA) to drive
innovation in fields like Al, Blockchain, Quantum Computing and Water
Reuse and to create policies for technology transfer, IP ownership and

market deployment

SHRI KARTIKEYA SHARMA (Haryana): Madam, | move the following Resolution:
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"Having regard to the fact that:-

() the rapid evolution of Artificial Intelligence (Al), Blockchain, Quantum
Computing, Small Modular Nuclear Energy, Water Reuse and
Purification, and other emerging technologies is reshaping economies,
industries, and global power structures;

(i) India has a strong research ecosystem, but fragmentation between
research institutions, industry players, policymakers and investors limits
the transition of research into market-ready products;

(i)  amidst rapidly evolving global scenarios, there is a pressing need for a
holistic unified strategic body, equipped with research and production
facilities, which will eliminate the siloisation of development efforts, and
prevent delays in innovation, duplication of efforts, and inefficiencies in
scaling up technological breakthroughs;

(iv)  the next era of global leadership will be determined by nations that
successfully integrate cutting-edge research, product innovation, and
strategic policymaking under a single, forward-looking framework;

(v)  India must proactively position itself as a leader in future affairs,
anticipating and shaping technological, economic, and geopolitical
trends rather than merely reacting to them; and

(vi) there is a pressing need for a centralized institutional mechanism that
aligns research, product development, industry collaboration, and
policy formulation to ensure that India remains ahead of global
disruptions and leads in future technologies.

The House urges upon the Government to —
(a) institute a Council for Future Affairs (CFA) to provide a unified, strategic
framework for research-driven innovation and product development in

critical future domains such as Al, Blockchain, Quantum Computing,
Small Nuclear Energy, Water Reuse, and other emerging fields;
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(b)  structure the Council for Future Affairs (CFA) as an apex body
comprising leading experts, industry leaders, policymakers, global
investors, academic institutions, and startups, ensuring a multi-
stakeholder approach to deep-tech research, product
commercialization, and national strategy formulation;

(c) establish Research and Product Development Councils (RPDCs) under
the CFA, each dedicated to a specific critical field such as Al,
Blockchain, Quantum Computing, Small Modular Nuclear Energy, and
Water Reuse, ensuring that research and development efforts are
aligned with national priorities;

(d) allocate sufficient budgetary support to CFA and its RPDCs to fund long-
term research, prototype development, and commercialization of
innovative technologies in partnership with industry and global investors;

(e) mandate CFA to set long-term national goals in emerging technology
domains, ensuring India’s leadership in future global markets and
technological disruptions;

(f)  require each RPDC to define clear research and product development
objectives at the beginning of each financial year and submit an annual
report to Parliament detailing progress, challenges, and policy
recommendations;

(g) develop a policy framework that facilitates technology transfer, intellectual
property

(IP) ownership, and market deployment, ensuring that research
breakthroughs lead to indigenous industrial growth and global
competitiveness; and

(h)  promote international collaborations through CFA to attract cutting-edge
expertise, funding, and technology partnerships, ensuring India remains

connected to global innovation ecosystems.”

Hon. Vice-Chairperson Madam and distinguished Members of this august
House, | rise today to present a Private Members’ Resolution of profound national
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importance, the establishment of a Council for Future Affairs (CFA) for our nation.
Madam, this Resolution emerges from a deep responsibility and a golden opportunity
towards securing India’s position as a global leader in the era of rapid technological
transformation. The rapid evolution of transformative technologies such as Atrtificial
Intelligence, Blockchain, Quantum Computing, Small Modular Nuclear Energy and
advanced water reuse systems is fundamentally reshaping the global economies,
industries and power structures.  While India possesses a robust research
ecosystem, we need to harmonize research institutions, industry players, policy
makers and investors. This harmonisation significantly limits our ability to transition
ground-breaking research into market-ready products that can benefit our citizens
and establish India’s technological sovereignty.

In today’s rapidly evolving global scenario, there exists a pressing need for a
holistic unified strategic body equipped with strategic execution and legislative
capabilities. Such an institution would eliminate the current siloisation of development
efforts that leads to delays in innovation, duplication of work and inefficiencies in
scaling up technological breakthroughs. The next era of global leadership will
undoubtedly be determined by nations that successfully integrate cutting-edge
research, product innovation, and strategic policymaking under a single, forward-
looking framework. India must position itself proactively as a leader in future affairs,
anticipating and shaping technological, economic, and geopolitical trends rather than
merely reacting to them. More than 70 per cent of businesses in the future will be
based on knowledge.

Through this Resolution, | am urging the Government to institute a Council for
Future Affairs that would provide a unified, strategic framework for research-driven
innovation and product development in critical future domains. The proposed Council
would serve as an apex body comprising of leading experts, industry leaders, policy
makers, global investors, academic institutions and start-ups, ensuring multi-
stakeholder approach to deep-tech research, product commercialization, and
national strategy formulation.

Hon. Vice-Chairperson, Madam, through you, | would like to inform the House
that Haryana, the State | come from, has set a pioneering example in this direction.
There is a State-level initiative as a model for national importance and
implementation. The Government of Haryana has taken a revolutionary step by
establishing the Department of Future Affairs, becoming the first State in India to
create a dedicated institutional mechanism for anticipating and preparing for future
challenges and opportunities. This department demonstrates Haryana’s commitment
to proactive governance and a strategic foresight, positioning the State to become a
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leader in adopting emerging technologies and innovative governance approaches.
The Haryana model shows how a dedicated future-thinking institution can integrate
planning across multiple sectors, including agriculture, healthcare, manufacturing,
education, energy, IT, transport, urban development and urban living, tourism and
environmental management. The Department of Future Affairs in Haryana serves as a
think tank, implementation catalyst and a coordination hub for future-orientated
initiatives, scanning the horizon for emerging technologies and assessing their
potential impact on the State's economy and society. The States’ approach
demonstrates how federal structures in India can incubate and innovate governance
models that can later be scaled to national level. There are umpteen global examples
of future-focused governance. | would like to quote a few so that we can take an
informed decision on this.

| would like to quote some of the developments in the United Arab Emirates
where they have set up the comprehensive future governance. The UAE established
the Ministry of Cabinet Affairs and the Future in 2016, demonstrating institutional
commitment to the future planning at the highest Government level, created the
position of Minister of State of Artificial Intelligence in 2017, becoming the first country
in the world and dedicated Al Minister. This has accelerated the Al adoption across
Government services with more than 100 plus Al-use cases which have been already
implemented. Results are that UAE has risen from the 30th to 9th place in the Global
Innovation Index. Between 2016 and 2023, digital Government services now save an
estimated 2.5 billion Dirhams annually because of that.

Singapore is another good example which has set up the strategic foresight
and execution excellence. Singapore Centre for Strategic Futures, established in 2009
under the Prime Minister's Office, conducts scenario planning and horizon scanning
to identify emerging issues. The Research, Innovation and Enterprise, the RIE-25,
allocates 25 Singapore billion dollars for strategic technological development with
clear missions and accountability mechanisms. Singapore's Al Governance
Framework, developed by the Personal Data Protection Commission, provides a risk-
based model balancing innovation with ethical considerations. Results are: Singapore
consistently ranks amongst the top 5 nations for digital competitiveness and attracts
17.2 billion dollars in fixed asset investments in 2023 despite global economic
uncertainties.

Another great example is Israel, which has created the innovation ecosystem
with defence technology integration. Israel's Innovation Authority serves as a central
agency for technology development with specialised divisions for different maturity
stages and technology domains. The Government allocates 5.6 per cent of the GDP
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to R&D, which is highest globally, with strategic coordination between defence
needs and commercial applications. The Israeli Technological Incubator Programme
provides for 85 per cent funding of high-risk StartUps and the Israeli Defence Forces
Unit-8200 functions as a talent incubator for cyber and Al technologies with
structured pathways for transitioning military innovations and civilian applications.
Results are: Israel has the highest density of StartUps globally, one per 1,400 citizens,
and attracts the highest per capita venture capital investment of 414 dollars per
person annually.

| would also like to quote an example of Finland, which has set up the
Parliamentary Foresight and Participatory Futures. Finland's Committee for the
Future, established in 1993 as a Parliamentary Standing Committee, ensures long-
term thinking in political decision-making. The Committee engages directly with
citizens through a deliberative democracy process to develop inclusive future visions
such as the Finland 2050 Initiative. Sitra, the Finnish Innovation Fund, functions as an
independent public foundation that reports directly to the Parliament with a 900 million
endowment to pilot future-orientated initiatives. Result are: Finland consistently
ranks in the top three countries of e-Government development and has successfully
transitioned from resource-dependent to knowledge-based economy with one of the
highest Patent applications per capita.

Another great example is that of South Korea in industrial transformation
through strategic planning. South Korea's National Science and Technology Council
coordinates technology policy across 17 Ministries and agencies, ensuring alignment
with national strategic objectives. K-New Deal allocated 144 billion dollars for
strategic technologies, including Al, 6G, green energy, and biotechnology between
2020 and 2025. Results are: South Korea has transformed as one of the world's
poorest countries to a technological leader in a single generation, with the world's
highest robot density in manufacturing, 1,000 per 10,000 workers. There are umpteen
examples, but | will just quote a few to put in the context of why it is important and
what is the relevance of how the world is approaching this issue and how India should
as well. Japan has also set up a Society 5.0 and the Moonshot Research Program.
The Japan's Council for Science, Technology and Innovation (CSTI) developed the
Society 5.0 version for human-centered technology integration across all aspects of
life. The Moonshot Research and Development Programme commits 1.8 billion to the
ambitious technology objectives, including Al robots capable of autonomous learning
and avatar technologies. Japan's Cross-Ministerial Strategic Innovation Promotion
Programme (SIP) ensures co-ordination across Government departments for critical
technologies. Japan's Super City Initiative designates regions for regulatory flexibility
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and test autonomous vehicles, drone delivery, and Al-driven public services. The
results are that Japan maintains leadership in robotics with 52 per cent of the global
market share, and it holds 40 per cent of patients in regenerative medicine despite
demographic challenges.

It is important to understand where the world is going, in which direction the
world is going. And, therefore, with having become the fifth largest economy, and on
the way to becoming the third largest economy, and the vision of having India seen as
a developed economy in 2047, we need to understand the challenges that we face
and the opportunities that are confronted, which the rest of the world is taking. If we
have to beat China at this game, we must understand how they have used this to their
advantage as well. China centralized planning with their market mechanisms. China
has a five-year plan which provides comprehensive technology development
roadmaps with the 14" Plan of 2021-25 prioritizing quantum information, Al,
integrated circuits and space technology. The Made in China-25 Initiative targets 70
per cent self-sufficiency in key technologies by 2025 through a co-ordinated industry
policy. The National Natural Science Foundation reformed itself and evaluated to
support a long-term high-risk research contributing to China's rise in the world top
producers of scientific papers. So, as a result, China shares a global high-tech
manufacturing value-added increase from 7 per cent in 2003 to 30 per cent in 2023.
The Chinese companies now file more patents than ever before.

Germany is also a great example. Germany's high tech strategy, which is for
2025, co-ordinates innovation policies across federal Ministers with 3.5 billion Euro
annual investment in key technologies. The Fraunhofer Society operates 76 institutes
conducting applied research with 30,000-plus staff serving as a bridge between
academia and industry. Germany's Platform Industry-4.0 brings together 350-plus
organizations to develop standards and reference architecture for the industry
internet. The German Research Foundation provides ethical frameworks for emerging
technology, balancing innovation with social responsibility. As a result, Germany
maintains manufacturing competitiveness despite high labour costs with 320 hidden
champions, global market leaders in specialized sectors and the world's highest trade
surplus in research-intensive goods.

Even the United Kingdom, on the other hand, has similar strategies like many
other countries, but | would just mention a few. The U.K. established the Advanced
Research and Innovation Agency (ARIA) in 2022 with 800 million funding and gave an
exceptional autonomy to pursue high-risk research. As a result, despite relatively
modest research and development of 1.7 per cent of the GDP, the U.K. produces 14
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per cent of the world's most highly-cited research papers and has created 43 per
cent of Europe's unicorn start-ups.

Now, | come to the key lessons from these global examples. What are the key
takeaways? The key lessons are that we are going to build institutional commitment.
Countries achieving technological leaderships establish dedicated high-level
institutions with direct reporting lines to the senior leadership.  Also, the policy
consistency is a very important factor because successful technology development
requires long-term planning horizons which are more than 10 years, transcending
electoral cycles. Ecosystem approach is again a very important aspect. Effective
models integrate research, education, industry, finance and regulatory functions
rather than sole interventions. The Public-private collaborations, the most successful
program, leverage public strategic direction with private sector’s innovation and
commercialisation capabilities. Risk tolerance is also very important. Leaders in
emerging technologies implement specialized funding mechanism for high-risk, high-
reward research start-ups with multidisciplinary integration, which is future focused.
Institutions break down boundaries between traditional disciplines, recognizing the
breakthrough innovations which often occur at intersections and international
engagements. Even strongly, nationalistic technology strategies maintain international
scientific collaborations and talent attraction. These are some of the key lessons from
the global examples that | have spoken about.

Now, | come to the mission and vision of the proposed Council. This is
applicable because it is very important part of the proposal. The mission stated by
the proposed Council is to establish India as a global leader in the future
technologies, integrated research, development and deployment of strategic
emerging technologies, advanced national security, economic prosperity and social
well-being while ensuring technological sovereignty.

The vision, Madam, Vice-Chairman, is to position India as a pre-eminent
creator and developer of critical future technologies by 2035, create a unified
ecosystem where research seamlessly translates into market-ready innovations
across key strategic domains, ensure that India not only adopts but also shapes the
global technology standards and frameworks, develop indigenous capabilities in
critical technology areas to reduce foreign dependencies and establish technological
sovereignty, enable India to anticipate technological disruptions and proactively
develop strategic responses rather than be reactive, foster collaborative innovation
across Government, academia, industry and civil society to develop solutions for
complex national challenges, and, ensure technological development aligns with the
Indian values and serves the diverse needs of our population.
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The strategic objectives are also very important to be understood along the
thought behind this entire initiative. The strategic objectives are: identify and prioritize
critical technology domains where India can establish leadership or must ensure
sovereign capabilities, accelerate technology transfer from lab-to-market by reducing
institutional barriers and creating integrated research to production pathways,
develop strategic foresight capabilities to anticipate technological disruptions and
their socio-economic implications, create a robust intellectual property framework
that protects Indian innovations while enabling their commercialization, establish a
talent pipeline by aligning education and skill development with future technology
needs, promote international collaboration with safeguarding strategic national
interests.

The most important aspect of this proposal is alignment with the Modi
Government's vision of Digital India and the technological self-reliance. The proposed
Council of Future Affairs directly complements the hon. Prime Minister’s Digital India
Vision by creating institutional mechanism to accelerate digitalization across sectors.
The Council aligns with the Government's focus of Atmanirbhar Bharat by
strengthening indigenous technological developments, capabilities and reducing
dependence on foreign technologies in critical sectors. Hon. Prime Minister,
Shri Narendra Modi, has repeatedly emphasized India's aspiration to be vishwa guru,
a world leader in technological domain. The Council would institutionalize this
aspiration through a dedicated focus on future technologies.

The Government's push for innovation is evident in its initiatives like Start-Up
India, Atal Innovation Mission and the National Research Foundation. The Council
would provide a strategic umbrella to coordinate these efforts towards future-focused
technologies.

The strategic governance through technology is a very important aspect. The
Modi Government has embraced technology as a governance tool and that has been
the bedrock of transformation in the last 10 years of this Government and how it has
brought transformation right from the grass-root levels to right at the top. As
demonstrated by initiatives like the Jan Dhan Yojana-Aadhaar Cards-Mobile Number
(JAM), Direct Benefit Transfer and the CoWIN platform, the Council would further
enhance governance through advanced technologies.

The Government's focus on using technology for transparency and efficiency
aligns with the Council's proposed role in developing next-generation public service
delivery systems. The proposed Council would strengthen the implementation of
existing flagship programs like Digital India, Smart Cities Mission and National
Hydrogen Mission by providing strategic foresight and technological integration
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capabilities. There are huge implications as far as national security and strategic
autonomy is concerned, especially because hon. Prime Minister has emphasized the
importance of technology for national security and strategic autonomy.

The Council would institutionalize capabilities to develop indigenous
technologies in critical domains and the hon. Prime Minister's vision of India as a
robust democracy, leveraging technology for development, aligns perfectly with the
Council's proposed mission to develop ethical and inclusive technology solutions.

This proposal is completely aligned with the vision of Viksit Bharat, 2047. | am
proud to say that today, as a Member of Parliament, | am part of the Government,
headed by hon. Prime Minister, Shri Narendra Modi, who has taken the vision of
taking India to the world stage and making India a developed economy by 2047, and |
can say that no one before him actually thought of doing this. | say because for the
past /5 years, we have been struggling with our fundamental issues, which still
remain, but we are progressing there. If India needs to become a developed
economy by 2047, this is a very important piece of suggestion which | think we must
inculcate in our way forward.

Contributing to the economic growth targets of Viksit Bharat, which envisions
India as a developed nation with a 30 trillion dollar economy by 2047, the Council of
Future Affairs would directly contribute by accelerating technology-driven growth
across sectors. Viksit Bharat aims to increase R&D expenditure to three per cent of
GDP by 2047. The Council would provide strategic directions to ensure that this
investment focuses on future-ready technology with maximum economic impact. It
will also enhance India's global positioning. Viksit Bharat 2047 envisions India as a
global power with significant influence. Technological leadership fostered by the
Council would strengthen India's geopolitical standing as well. Viksit Bharat targets
making India a global innovation hub. The Council would accelerate this by creating
institutionalised pathways for converting research into market-ready products.

On addressing sustainable development goals, Viksit Bharat 2047 emphasizes
sustainable development goals. The Council would focus on technologies like
renewable energy, water management and sustainable agriculture to address
environmental challenges while growing at that pace. | also want to come to one of
the most important parts of this proposal, which is the importance of the Council in
the era of technological disruptions. We are living in a world where technology is not
only enabler, but is a disruptor as well. And accelerating pace for technological
change is very important. The pace of technology adoption is accelerated
dramatically in the past few years. While telephone took 75 years to reach 100 million
users, Instagram reached this milestone in just two years and ChatGPT merely in two
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months. That is the pace at which technology is changing. By 2030, over 70 per cent
of the new value created in the global economy will be based on digitally-enabled
businesses and business models, according to the World Economic Forum. The
average lifespan of the S&P 500 companies has decreased from 60 years in the
1950s to less than 20 years today largely due to technological disruptions
demonstrating the urgency for nations to establish institutional mechanisms to
navigate these disruptions. The collective impact of Al, quantum computing,
biotechnology and renewable energy technologies is expected to create an economic
value of 15 to 30 trillion dollars globally by 2030. | am quoting this figure from the
McKinsey Global Institute. It is very important to understand the emphasis that the
world is putting in the future it holds as far as evolution of these technologies is
concerned.

Next is the economic impact of technological leadership. Countries that lead in
adopting Al technologies are projected to gain an additional 25 per cent in economic
benefits compared to those that lag, potentially adding 1.2 to 1.5 per cent to annual
GDP growth. These figures have been quoted by PwC Global Al Study in 2023. The
guantum computing market is projected to reach 65 billion dollars by 2030 with early
adopter nations positioned to capture disproportionate economic benefits. This figure
is quoted by Boston Consultancy Group. Nations with coordinated approach to
technology development like China's five-year plans for technology have
demonstrated 30 to 40 per cent greater efficiency in research commercialization
compared to countries with fragmented approaches. The economic cost of
technological fragmentation is estimated at five per cent of potential GDP for
developing economies that fail to coordinate their technological development
strategies. That is why it is so important to have coordination and cohesion over
here. There are huge national security implications. | have already briefly spoken
about it.

| want to move to a more important point. How India is uniquely positioned to
lead in future technologies? Today, we are the world's youngest country. The
majority of our country is under the age of 35. We have a huge demographic
advantage. India possesses the world's largest youth population with 600-plus
million citizens under 25 years of age creating an unparalleled talent pool for
technological innovation. India produces over 1.5 million engineering graduates
annually, the highest in the world, providing a steady stream of technical talent. The
median age in India is 28 years, compared to 38 in China, 42 in Europe and 38 in the
US, giving India a demographic dividend that will last until 2065 according to the UN
population projections. India has the world's second largest English-speaking
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scientific and technical workforce, facilitating global collaborations and knowledge
exchange. These are very pertinent and important points.

Madam, then, there is digital infrastructure and adoption. | really want to
emphasize on this point because how do we take the good work, which has been
done by the Government in the last ten years, and unify it with this. India's Unified
Payment Interface, UPI, processed 117 billion transactions valued at 182 trillion in the
financial year 2023-24, demonstrating unmatched scale in digital financial structures.
With over 950 million internet users and smartphone penetration expected to reach
one billion by 2026, India has created a massive base for technology adoption. The
India Stack, Aadhaar, UPI, DigiLocker, etc., have demonstrated India's capability to
build public digital infrastructure at unprecedented scale and pace. India's data
consumption has grown exponentially to over 20 GB per user per month. It is among
the highest in the world, creating a very rich database of Al and ML applications.

Then comes innovation ecosystem and its strengthening. India has the world's
third largest StartUp ecosystem with over one lakh registered StartUps and 100 plus
unicorns, demonstrating strong entrepreneurial capacity. The country has established
a network of 25 innovation and technology development centres, 15 technology
business incubators and numerous Centre-State collaborative technologies. India
ranked 40™ on the Global Innovation Index in 2023, having improved its position from
471%" in 2015, showing significant momentum in innovation capabilities. There is strong
leadership and policy environment which has been created in the last ten years
through sheer political will to bring in transformation. And that is very visible on the
ground. Let me just quote a few things. The Digital India programme has transformed
citizen-Government interaction with over 4,000 Government services now available
online, reducing corruption and improving efficiency, which is one of the mainstays of
this proposal. It is to bring in transparency and accountability in a transformative way,
being completely transparent in that process, as is being done by the Government in
the last ten years. The JAM trinity (Jan Dhan-Aadhaar-Mobile) has enabled direct
benefit transfers worth Rs. 28 lakh crore, eliminating leakages estimated at Rs. 2.2
lakh crore and ensuring transparent governance. The Government e-Marketplace
(GeM) has processed transactions exceeding Rs. 4.5 lakh crore, bringing
transparency to public procurement and enabling MSMEs to accelerate Government
contracts. There are umpteen examples. The list is so long; | can go on and on. But
the fundamental premise is that India is on a transformation path and we are heading
towards becoming Viksit Bharat by 2047. This suggestion can definitely aid in that
process.
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Madam, | also want to come back to the fact that how disruptive technologies
have shaped global power dynamics. It is an extremely important point. The discovery
and control of oil resources fundamentally reshaped the global power structures in the
20" century, with the United States leveraging its oil abundance to fuel its rise as a
superpower of the world. Countries that strategically managed their oil resources like
Norway's Sovereign Wealth Fund created integrational prosperity. Nuclear technology
transformed global security architecture after the World War |l, with the nations
possessing nuclear capability gaining significant geopolitical leverage. Countries like
France that developed civilian nuclear power reduced energy imports by 40 per cent
strengthening economic sovereignty.  The semiconductor revolution propelled
economies like South Korea, Taiwan and Japan from the developing status to global
economic powers. Taiwan's strategic focus on semiconductor manufacturing has
resulted in TCMC controlling 60 per cent of the global foundry market and 90 per cent
of the advanced chip production. The internet revolution enabled the United States to
establish economic and cultural dominance. With American tech companies now
representing seven of the world's 10 most valuable corporations, the US captured
approximately 70 per cent of the economic value created by internet technologies.
Then, there are contemporary examples of technology-driven leadership. Israel
transformed itself into a StartUp nation through strategic investments in technology
achieving the highest density of tech StartUps — one StartUp per 1,400 people. This
focus has created a tech sector that contributes 15 per cent to the GDP despite Israel
having limited natural resources.

3.00 P.M.

South Korea's targeted development of battery technology has resulted in Korean
companies holding over 30 per cent of the global EV battery market, positioning the
country at the centre of the electric vehicle revolution. Singapore’s strategic focus on
biotechnology through its “Biopolis™ initiative has transformed it into Asia's premier
biomedical hub, attracting over 25 billion dollars in investments and creating a sector
that contributes 8 per cent to the GDP.

Next is, economic impact of technology and leadership. Countries that led in
adopting -- and this is a very important point, Vice-Chairman, Madam -- previous
waves of digital technologies experienced a 25 per cent higher GDP growth rate in the
subsequent decade according to the World Bank data. Nation-states with
coordinated approaches to emerging technologies have demonstrated 40 per cent
greater returns on R&D investments compared to countries with fragmented
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approaches. The economic impact of Al alone is estimated to be 15.7 trillion dollars by
2030, with 70 per cent of the benefits accruing to early adopter nations according to
PwC. The quantum computing race has already attracted over 35 billion dollars in
investments globally, with early leaders positioned to capture disproportionate
economic and security benefits. There are lots of sectors that have been impacted by
future of technologies and especially the critical sectors requiring strategic focus,
whether it is healthcare and life sciences, whether it is agriculture and food security,
whether it is energy and sustainability, whether it is advanced manufacturing, whether
it is national security and defence, whether it is space technology, whether it is
financial services or education and skill development. But there is an urgency for
strategic intervention. The accelerating pace of technological change creates a
narrow window for establishing leadership positions, with early movers gaining
significant advantages in standard setting and capturing the market. Cross-sectoral
implications of emerging technologies necessitates coordinated approaches rather
than siloed departmental initiatives. The international technology governance
frameworks are being actively shaped, especially because it has a dual-use and the
nature of many future technologies are based on civilian and military applications as
well. The use cases of future technologies are umpteen, whether it is Al-enabled
diagnostics in medicine, telemedicine and remote monitoring, precision medicine and
genomics, drug discovery through Al, stem cell therapy and regenerative medicine,
stem cell treatment and degenerative diseases, gene editing for genetic disorders,
immunotherapy for cancer, 3D bio printing of tissues and organs, digital therapeutics
and prescription apps. There are umpteen examples but one of the most important
aspects is this technology has multiple manifestations. For example, the blockchain
technology. On one hand, it can be used for crypto currency, and we all know the
impacts of that. On the other hand, a blockchain technology can be used for
governance, ensuring that data security can be ensured, and especially by imbibing it
in the Government setup, we will ensure transparency as well as a greater amount of
accountability. So let me give you an example on how blockchain technology can be
used beyond crypto currencies. First is, supply chain transparency and traceability.
Blockchain can provide immutable records of product origin, handling, and quality
certifications, critical for agriculture exports worth 50 plus billion dollars annually.
Implementation could potentially increase export values by 15 per cent to 20 per cent
through premium pricing of certified origins, as is the case by many EU laws coming
in the future anyway. Next is, land records management. Distributed ledger
technology can create tamper-proof land ownership records, potentially resolving
India's estimated 7.7 million land dispute cases that lock up 9.5 lakh crores in
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economic value. Pilot projects in Andhra Pradesh and Haryana have demonstrated
90 per cent reduction in property fraud. Next is, intellectual property protection.
Blockchain can establish verifiable timestamps for creative works and innovations,
protecting India's growing IP assets, which increased from 39,400 patent applications
in 2010-11 to 58,502 in 2020-21 itself. Next is, financial inclusion through
decentralized finance. Blockchain-based financial services can extend banking to
India's 190 million unbanked adults potentially adding 14 lakh crores to the formal
economy while reducing transaction costs by 60 per cent to 70 per cent. Next is,
secure electronic health records. Blockchain can enable secure patient controlled
health records accessible across healthcare providers for India's 1.5 billion citizens.
This could eliminate duplicate testing estimated to cost Rs.25,000 crores annually
while improvising care coordination. Also, in technology, such as civil nuclear
technology and SMRs, the Small Modular Reactors, as an energy revolution, has
been initiated by the hon. Prime Minister and the hon. Finance Minister made an
announcement in this Budget. Now, Distributed Power Generation; SMRs (typically
between 10-300 megawatts) can provide reliable baseload powers for industrial
clusters, remote regions, and strategic facilities without requiring massive
transmission infrastructure. This could address India's peak power deficit while
reducing transmission losses estimated at Rs. 38,000 crores annually. Clean
hydrogen production, water desalination and purification, carbon-free industrial heat,
energy security and manufacturing are some of the effects through these SMRs which
are deployed can have a huge impact on the economy. Now, | come to Strategic
Planning and Coordination. The powers and functions of the Proposed Council is an
important aspect which will formulate a comprehensive national future technology
strategy with 5, 10, and 25-year horizons identifying priority technologies and
developing pathways; establish coordination mechanism across Ministries, research
institutions, industry and international partners to eliminate silos and duplication;
conduct regular technology horizon scanning and develop strategic foresight
capabilities to anticipate emerging trends and disruptions; and, define key national
technological missions in areas of strategic importance. For example, quantum
computing, advanced Al and hypersonic systems, etc. And, develop frameworks for
measuring and benchmarking India's technological sovereignty across critical
domains. Now, | come to Institutional Architecture and Governance which operates
as an apex body with direct reporting to the hon. Prime Minister to ensure high-level
strategic direction and inter-Ministerial coordination; establish Research and Product
Development Councils for key technology domains, each with dedicated research
facilities, industry partnerships, and commercialization pathways; create a Strategic
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Technology Advisory Board comprising both of eminent experts from academia,
industry, Defence and civil society to provide independent guidance; develop
institutional mechanisms for rapid decision-making on technological investments,
partnerships and strategic pivots; and, establish a dedicated Secretariat with
specialized cells for technology assessment, strategic intelligence, international
collaboration and policy development. Now, | come to Research and Innovation
Ecosystem Development which allocates substantial multi-layer funding for
fundamental and applied research in priority technology domains, ensuring stability on
long-term research programs; create a network of Advanced Technology Research
Institutes focused on specific domains like quantum computing and advanced
materials, etc., with world-class facilities and talent; establish frameworks to
industry-academia collaboration, including joint research programs, talent exchange
and shared infrastructure; develop specialized grant mechanisms for high-risk, high-
reward research with streamlined applications that report requirements; and, create
institutionalized pathways for transitioning research from Technology Readiness level
3-4 to commercial applications of TRL 7-9. Now, | come to Commercialization and
Industrial Development which establish technology transfer offices with specialized
expertise in intellectual property management, licensing, and startups and
implementation of technology procurement initiatives to create an early market for
strategic innovation, similar to the Defense Advanced Research Projects Agency in
the United States. Now, | come to Legislative and Regulatory Framework
Development which advises Parliament and Government on legislative reforms
required to govern emerging technologies while enabling innovation; develop agile
regulatory frameworks that address risks while allowing for experimentation and
iteration; create specialized regulatory capabilities for complex technology domains
requiring deep technical expertise like biotech and quantum cryptography; establish
anticipatory governance mechanisms to develop regulations for emerging
technologies before widespread adoption creates entrenched interests; and
coordinate with international bodies to ensure Indian perspectives are reflected in
global technology governance frameworks. Now, | come to Human Capital
Development to create specialized fellowship programs to identify and nurture
exceptional talent in strategic technology domains; develop industry and academia
curriculum collaboration to ensure educational programs align with frontier technology
skills; establish researcher mobility programs to enable talent circulation between
academia, industry and Government; create specialized training programs for mid-
career professionals to transition into emerging technologies and fields and develop
international talent attraction programmes to bring leading researchers and
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entrepreneurs to India's technology ecosystem. International collaboration and
strategic partnerships: With the spirit of Vishwa Mitra Bharat, we can establish
strategic technology partnerships with like-minded nations to pool resources, share
capabilities and develop common standards; create specialized diplomatic
capabilities for technology negotiations and partnerships; develop frameworks for
responsible technology transfer that protect national security while enabling global
scientific collaboration; participate actively in international technology governance
forums to shape global norms aligned with the Indian values and interests; create
dedicated programs for diaspora engagement to leave global Indian talent for the
national technology development. Impact on research, startups and market
development: Transforming the research ecosystem. The council's integrated
approach could increase research commercialization rates from the current 5 to 7 per
cent to 20 to 25 per cent by creating clear pathways from laboratories to market.
Long-term stable funding commitments would enable high-risk, high-reward
research programs that currently struggle under short-term grant cycles. The network
of specialized research institutes could achieve critical mass in strategic domains,
similar to how ISRO transformed the space capabilities through sustained institutional
development. Research productivity could increase by 30 to 40 per cent through
shared infrastructure, reduced administrative burdens and strategic coordination.
International research collaborations represent 33 per cent of India's high impact
publications, could expand to 45 to 50 per cent through strategic partnerships and
programs. Catalyzing the deep tech startup growth: The deep tech startup
ecosystem could grow from the current base of approximately 3,000 startups to
15,000 to 20,000 startups by 2030 through dedicated incubation and acceleration
programs. Survival rates of hardware and deep tech startups could improve from 20
to 25 per cent right now, going to 40 to 45 per cent through specialized support
mechanisms addressing their unique challenges. Time to market for deep tech
innovations could reduce by 30 to 40 per cent through streamlined regulatory
pathways and demonstrative infrastructure. Venture funding for deep tech could grow
from a current 2 to 3 billion annually to 15 to 20 billion by 2030 through dedicated
investment vehicles and risk sharing mechanisms. There are multiple accelerating
market development and adoptions. Government procurement of innovative
technologies currently representing less than 5 per cent of the public procurement
could expand to 15 to 20 per cent through mission-driven acquisition programs.
Regulatory sandboxes and standards development could reduce market entry
barriers for new technologies by 40 to 50 per cent. Industrial adoption of emerging
technologies could accelerate by establishing common platforms and interoperability
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standards, potentially increasing productivity growth by 1 to 2 per cent annually.
Strategic missions focused on societal challenges could create early markets for
technologies addressing healthcare access, environment sustainability and digital
inclusion. India's technology export capabilities could expand from the current
service-dominated model to include advanced hardware and intellectual property
potentially adding 100 to 150 billion dollars to the annual exports by 2030. The
economic value creation: The proposed Council's initiatives could potentially add, like
| said, one to one-and-a-half per cent to India's annual GDP, growth through
productivity enhancements, new industry creations and improved competitiveness.
The direct job creation in high technology sectors could reach anywhere between five
to seven million by 2030 with an additional 10 to 15 million indirect jobs across the
supply chain also created in the process. Import substitution in critical technologies
could save 30 to 50 billion dollars annually by 2030, improving trade balance and
economic resilience. New industry creation in the quantum technologies, advanced
materials and biotechnology could generate 100 to 150 billion dollars in annual
economic value by 2035. Public investments in strategic technologies could leverage
three to five times of the private capital, creating a multiplier effect for the overall
economy. Vice-Chairman, Madam, | would like to conclude my submissions and in
my conclusion, | would definitely urge upon the House to pay attention to this issue of
umpteen importance, which affects directly our mission to becoming a Viksit Rashtra
by 2047. The establishment of a council for future affairs represents a strategic
imperative for India at the pivotal moment in technological history. As we have
examined, the pace of technology change is accelerating dramatically, and countries
that establish institutional mechanisms to anticipate and shape these challenges and
change will secure lasting advantages in economic prosperity, national security, and
global influence. Haryana's pioneering initiative in its Department of Future Affairs
demonstrates how effective governance structures can coordinate technology
adoption across sectors. At the national level, a Council for Future Affairs would
amplify this approach and create an integrated ecosystem, while research seamlessly
translates into market-ready innovation across key strategic domains. This proposal
aligns perfectly with the vision of hon. Prime Minister of a technologically advanced
self-reliant India and the broader aspirations of a Visksit Bharat. By establishing this
Council, we can ensure that India not only participates in the next wave of technology
revolutions, but actively shapes them according to our values and national interests
and our ecosystem. The economic security and the societal benefits would be
substantial from accelerated GDP growth and creating millions of high-quality jobs to
addressing critical national challenges in healthcare, agriculture, energy, and
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Defence. The proposed Council would serve as both catalyst and coordinator,
bringing together our considerable national assets, our demographic dividends, our
digital infrastructure, our innovative innovation ecosystem, and strategic leadership to
position India as a global technology leader. Hon. Vice-Chairman, Madam, as we
stand at the threshold of a new technological era, the establishment of this Council
represents not merely an institutional reform, but a strategic national investment in
India's future.

| urge this House to support this Resolution and take a decisive step towards
securing India's rightful place as a leader in future affairs. Thank you.

The question was proposed.
THE VICE-CHAIRMAN (MS. INDU BALA GOSWAMI): | now call upon the Members

whose names have been received for participation in the discussion. EIBRIREIRSEIR
PHIR Ulcd| AT YTH 5 Irl\-l‘1q<-| D HHY %I

SHRI SANDEEP KUMAR PATHAK (Punjab): Thank you, hon. Vice-Chairman,
Madam. 3TST 3fTReel ¥R 1 Teh g5 &1 Hg<dyUl {9y DI IoTT & 3R Ig favy
AR 9 & Aoy | FEfRra g1 o) off <91 o1 9fasy S fasm=, St frer iR
I ITHLTT TR HR HRaT 81 SRS IR HeH, AT Wk« I8 91 ¥E| @
b WgT ° TP Resolution 9T ATRT, fhd TSl & foTU? I8 Resolution BFT T1RT
b <91 | S advance technologies %, SN Artificial Intelligence o ?vﬂﬁl({, Blockchain
o ?ﬂﬁlﬁ’, Quantum Computing o ?ﬁﬁﬂ(’, Modular Nuclear Energy o KIS IR
JTTT-3TSTTT RE BT Sl advance technologies %, REC| improve PR P f%fl(’ Y Udh
DTSRI I AMBY - Council for Future Affairs. 1 81 oI¥all fdb Tl 1 4 59
RS Eﬁé?ﬁ%’%ﬁ"ﬂ a1 fopdl & a4 & 9t uoe Eﬁ'ﬂT IR g1 technologies Pl improve B
& o7 3R 31 &1 ST A ek U 99 & oy 59 a¥id & ol Y omaem
eyl # feft BT ff Thelis ERftl 31 U3 IE © P 3R WRER 3t F1ad 393!
H9 H achieve B BI 8, Al A g1 QX 10-15 ATl H HRIT-&IT B4 b 8, 9 I8
ST B9RT 3599 2, S9d! g BIcll €, 98 ¥ 81 offal g1 &H il 81f, ofdh ga <9
H T Bl DR Dy ARI BISNIH 41 g5 &l B9 R Bl od) <@ Tl o,
innovations 1 TR <& Fehd &l ITH Jl 61 I & [ ARBR Bl b A AT A
interest?ﬁﬁTﬁ%ﬂT@?ﬂﬁﬂﬁ%WﬁﬂTWW%l Wmé@ﬁ, ar g9
< H BART a1 W total GDP ®, SHI A 0.64 URIeId & research and
development H ST 81 3R o) <91 % R1b 0.64 percent, if you invest only 0.64 per
cent in research and development, you cannot expect to achieve something

extraordinary. Now, we are comparing ourselves with the United States, China,
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Japan, and Germany; we must understand the significant amounts they invest in
research and development. If we invest only 0.6 per cent and expect to produce
innovations like Google, Amazon, and other technological advancements, that would

be unrealistic. 1 ST B9 dI9T ST, STRAT 8- HRA1, el IT & YT 8T
nfefhlRrTa Eeefioi & IR H 3R &H U8 9HS I8 A& UaT 8 11, Jg 319
3G 1 AT 3R B A9 [ 89 W 59 991 of, A1 § Ig qar sl g &
BRI Solloid Bls oS-Il SISl A8l &1 MYl ST hIreidy
HRIET 7, Sl HrYCR A159 8, b STAIHT & A1 B I8 gdied gl &; AHI
S gicH BT §, S9$ |1 B I8 Sdied g3l © SR 3D Sl PHIFeld
AIACHRT B, SHD A1 & IE sdled gl &l 39 UPHR I8 Bls S 9 UaT g3
THIAMS T8l 8, I8 3fToNe! Sl 9R7d I89 3R Tsdivs SHIdiois o, 36
holRevay &1 I8 Udh Ulsdc U §all 81 I8 U VAT UIsac &, Silfd JR¥Th AIgd &
BTy UaT 3Tl 81 3R B4 U8 Wl [ 84 U ISl a1 o, VAT BR of, T R
of 3R SN &H I8 HY 4TS, ol 98 YA IMUH T RN 3R & 3w Uisded
g &, SA R 8, <A1 3] Wpoll el A YT BR=1 TS| 37T SHN <2
B QU B, 34 B Dolldedall B Fbhd & (b I8 FHSI STl & fdb Uber H U4
ST 9 AT YOheM ¥ dIc T2l fadn 379 &9 <21 I8 |ast {6 o[dhe d oM
H) 3 dlc FerdT & A1 IS 6T 31 997 ST, 99 S99 o 9 8% i 3R &)
gifefeael ITeT Yool Bl AR ot i

3TST 84 oI ey o R foaT Tawivic ped U &, O a=di &l
HIRAFTSTST it 381 8, REd @ giaer fret 381 81 7R 37y 147 3R 121 & F=ai &l
AIREY H STHR <&, A1 Ui {6 981 U Bd 3R U [UUT & reral $© e
211 21 W 9 I 9 JBI o1 Bis ¥l IS 9eqd el 8Nl 3y fhd) )
BN Tpel H Y8 SR RIYI AT IYHIAT 121 DHell A BR T &, 1141 el F bR
8 8, clfdh MY Wpel d Sl lRed 8, 3R g8 UIiR T8 8, Sfaqts el &, I 89
g A foh 89 31 3TN TS divs ot a1 ofil, 1 el 7 $el 88 iR P B 3B B

SHG 91 31T (4] Ipdl Bl BIS Y 3R JFARFST Bl of AIgl 3R
JaRFET dlad WR 38T, MaHE Yarerst 3R ga4 UTgde JHarerst HaiRe! &
REd &1 Sl SHREFR 2, ISP @ B IMUD! §:@ B 379 FHT 37U
HIRSICURTST H I A T H AT B8l TR Al SHR S@, Al R TITHE Blotols 4,
REd SIRG R 984 &1 abysmal &, 9gd o HHSIR §l H I 8] B8 81 § (& I8
Pl Uoh ARG B! AT § G 8, dicth 394 98d IR 19T WREBRI &I, sl
ARBRI BT I ISR HHGIR 8T 2| Al 5 Bellaed U H =1 TSI, offh o7
TP A I P IPHR $H8 B! 8, WY Al 9gd IR 3 &, Alh Sl heRicd
Tolol &, I8 B! foIfieeiy g ﬁwm%ﬁﬂﬁsﬁ??ﬂaﬂﬁ‘ﬁmﬁﬁ
SHRTFIR 8, 98 BIB! HH &l IR 3MMT 0.6 TRAC TIed $7IRE PR B ©, dl 39dT
g I8 © [ S FaR & $7d 81 b Dls ISl A8 o
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[SuawTens (S1. Gt goraw=) /o797 53]

IR REd Us SqaydT & Sl X AR &, 3AF AT ITh! of eIyl 3119
JTSINMS IS, UARITSCINT, JMSIMEUTSR T fIhx SRTRSISN AT HIURMSAR & ofed
®I o QI A ST e e & o R SReeRiv €, 321 R 81 39 snenRd
TG T Bl MY Iped Bl |l Bl IINIY, TaHe Fidoisl dl Hl Bl$ IR,
AT B W Ble JINTY, ST HG-HY IMSIATECIS], ASISUHRSR,
SMSIMEUTAT 3R HITHIMSIR B} AR IR TR MY H 3ryep! T et &
1Y I HE1 aredl g 1d 3MToT 1l 89X 39 HIFRR sREcey 4 e Rud & fofg
T DR &l H GG JATSIMST! H UIBAR 27| DIy Wl I2a7 AT DIg Wl UIHhER Id qTe
A UGS RSP J&T AT ® - U Al 98 IR AT T_T 31 718} &, @l SIery 21 317 &,
R I8 T ST 2 fb I8 o= W Tl R AT S A} b IIF BIRIT B, <
I8 TR S T WY ST ST ©, 1 Y9 S¢ | &1 1 df STD! ddRex] JIR 8 H
T 21 319 MY ARV b U A7 REER & fo1Q, 2 A1el S daRes) 994 § o7 X8
g, IAd 918 IFD SIAIUHTH AT, TS giAyHeH T2 3R AT Sfaauscy 8]
Ve, g8 Q¥ dXIb 9 3hI-RIReH H Tl HRAT I8 3R IHB! AT odgIves]
U feeTe B T 5 W 7 Il o U U RY<R Argfese &1 S 89 8171 8, SIP)
3R 59 6 AT BT fSel DR g1, A1 {hy g8 g9 VAT &1 11 & [ WTg, oI Al ARDRI
AR el B, § Il ST H1AT-BIe! ®, il el g X8l 8, g gl o fa=
T AEfeve VAT A ol © fh IR, 31 I8 RN RRed § 7, 39! 9o g,
STSC 9 Bl BT Bl Sl 81 Ueb STgC o9 Bl &l 8l Sl 2 3R $9db ol g
e RTFER g1 9% forg § fooft v &t Q1w =1 <1 arear &1 I8 premier
institutions @1 fRAUTT 81 <1 R4 3R R&D & equipment &, WIRIT<, I under-
resourced %I ) Gﬂ's(’SHéEPIU[ P! I1d DR & "%:'I 3T 1 CSIR &b laboratories H el
SITSU, Rifh 3MMUP SATETAR R CSIR & laboratories T 8 &1 1T SRS of
Fﬂﬁﬂ, Defence Research and Development Organisation Cg majority of the research
institutions are under-equipped. # IE full sense of responsibility & A1 HE V& ?%:’I
g W) U8 Pped §U GW BI VBl 8| YE I BIRBI 87 H 0.64 TRIC WY P R H Bal
ofT, P! BH Udh FaR H SXIHTR B o & AR I8 8T 91T 8 fh I8 = w1 9
3T 8, IE reality 781 B 31T I ST SHSIUT BT 0.64 TR $AE o0 &1 &, AP
BRI B JATST Gl b SECICYIINT § B! (&% & & MR IHBT HIRUT Ge| I Y & &l
gl BT IS BT & f& advance technologies, Artificial Intelligence, quantum physics,
bio-medical 3T TR ST H 316t 919 ©, ifdh 519 T MY 70+ Rd SHRTFR
DI A o1 BT, qd T desired result T8l Fber dTcl &1 B9 B AR WhIF q1
b &, parallel schemes Tl Ahd &, Bs IR I < Tbd ©, SHRT TTIT
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I BT Ahdl 2, BAR SEIY T &1 Ibhd ©, dfh I UIaT1= B, S ST Bl
I TN DI Bl B & o7 U] Tbe H, RAd U8 STeqdc WR AR
eoosystemaﬁbuildaﬂﬁﬁwmﬁml TR U Wﬁlﬂm@?mﬂm
T8 B

JITIRTS TR HeH, UTsde H R&D H SIRTHT Bl of oifvTU| UTgde Adex §
7 Rad $¥ieyed 2, U8 Al AR <8 4 YIgde Aaex H RAd ¥ Iegcy BIb!
DH %, ST institutes %, d mostly teaching ¥ focus HIhT B I8 & I Qﬁéé@ﬁ
yIgde S¥eiced g, d 4T highly under-equipped &1 $d 3TaITdT 3170 SR b 89X
<2 H 999 | I ST BIh B.... ARBR 3MF =Y TO[he Ulferd] o 35 ©l 59
New Education Policy H the kind of debates that we are having. ﬂ_iﬁ tﬁ RESKICKH]
¥ forelt 7 I8 7121 9T {6 = USJhe Uit UR 1T 8141 @12 ¢l § young Member
g, B 9ahdl g o A 99T A1) &9 81, 31 AN 1T FHSIER 811, 3R I8 I8
TS[hRI UIToRT 3715 &, Al 84 39 UR I8 [SIT H_AT A1y b 59 USJdher yifordl 3
T BTIST B dTell & AR T JHAT I dTel &1 I8 o] 8lbY, AN AN [S4cH
THENE [P A P A dT H HA R 8, PN SA R BAR E, PN SA R BAR 8,
AT S real crux &, 39 WX A1 AR %09 &1 T8I galll $9d oy l SRR &t
qTgAR] SR gt @ b I8 U8l S |RI AISii H consensus build X 3R TSHeA
Yifersil OR proper feac iR f$TmeE gF1 @1zl

WWQ@&*N MY & fh S entrepreneur culture ﬁ’rﬁ%, ST Rees fdbr
HedR B 8, 98 WRER DIs Tdh gIcdh A fhyc Tl B Tl 8, IUdD folg G
ecosystem BT 81 9 g BT © & the fear of failure 81 BIFT ﬂT%QI Ifl'l?ﬁ@'
e H 1 g ol ff Sqerts dElS H 3 S S fear of failure TET BT B,
Eﬁﬂﬁﬁa_s'taboo ﬁﬂﬁm%@?aﬁﬁww,ﬁwiﬁremsysmmm
TUIE HIAT 2| AR T&T 3P BHI B

2oic BT ST attraction 8, 3MMUP INT Soic MY, oMY I o e, Rad
SIS 1 faT, 3R S9H Coic 81 781 2, S9H Red Br dTel e 81 781 8, a1
IABT Y BIg Rfee 8] et AT Tole BT Sl ATgU9H &, I8 31151 Bl Ulsely
Tl B, afcd I Hiee™ 9gd AAT I &l BH ATATSCISl § g2d JIR B §, ANPR
ITH AT S7AvE DRl ©, 920 918 Hdeld & IR I 9188 Il S &1 319 iy Y
EK% Giﬁzl'l?gﬁW é@'ﬁ, IMRPT H successful innovations é@'ﬁ, e et o Eﬁﬁf@’,
Amazonﬁ%ﬁ,mﬁﬁw,ﬁmmgﬁawm
IR W 8, 9 oS B I8 8, W J I8l % el 81 Uld 8, offh d 3HRBT #
SR THl B X8 &1 $9eT¢ U3 a1 I8 Sl & fob 8H U1 &RIT BT a1y b 89N
o BN ST H 81 AT B, A ¢, AT I IR S99 J81 IR &1 el |

Eﬂﬁai’ﬂ?ﬂfﬂ access to capital EF?IEHFT%\', ?ﬁ%‘?\‘rﬁ TSI B %, 3D %FQ
9 BT access Eﬁ*ﬂ %lT%Q, I I ST R¥h o 3R failure T fear el G| S
access to capital g - venture capital o Eﬁf\lﬂ(’, private equity o Fﬁﬁfﬁ’ - DI ST W1
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AqThe &, 98 B! ARTT 8, $AfeTt URGR &I UifeRil ofdd IR $9HT introduction
XAl H@T{ IR intervention BT H@T{ SIER EYTJ}[ T TS Pl access to capital
T A | ERIGEGE Government-support policies g1 ST Government &1 policies %,
Bﬂﬁﬁﬂﬁ@ﬁpoliciesaﬁ%ﬁ?mﬁpoliciesﬂﬁg,ﬁmﬂww
B B, ol STH I8 lag &1 T, AT YIREBITS UR Udh {7l AT 2001 3R 2008
H WRPR 7 gHT B e o1, AfeT 96 oy oivTet 12T 89 31T oy 31T Bl
A I8 U Tl f&ATl 3R Uh-Tdh policy-making H HRT 5 I 10 AT BT delay
Eﬁ"ﬂ,FﬁGTFCrformuIateWW&BWEWH@TW%CM%%ﬂﬁﬁﬂfs’
g1 TIferdt § S quickly policy introduction 3R intervention ARBR BT BI] ﬂT%Q,
I 95 STNI & IR I8 BT quick span H HRAT TS| ...(FGHT)...

W diq, Ud collaborative ecosystem g1 Collaborative ecosystem BHE Bl
Adold I8 & fh 3R $g URBR R&D ¥ &H U o1 XET §, a1 g IRBR W Bl
98 IATBT M el B Bl 8l W ABR BT 3 W BIH! BH 1 59 I
DR AR &g WHR, FIB] B Igd ART UFT ST IS, <ifhd 8HR <20 A
1Y S T political situation B, STH I8 BT V8T & b TR § &g § Hedi Wlﬁaﬂ%\%ﬁ?
RIS H TR UTET 1 ARBR 37T 75, Al H IHD! IS Tal Dol I TRBR H 3R
State-level t{?wtﬂﬁ STTTI_s; 3N Corporation ﬁmtﬂ_ﬁ 3T Tl—s‘, ﬂiﬁl—éwﬁﬂfﬁé
T BN 3 ANE, U 3R sdih AfAfa @t W 91 81 S democracy @ strength
g, SA®!I B9 complexity § IRafTd &= AT & 3R 598 W} USRI $HBT B ToR
31T &1 =8 ojeher RIeeH 81, R Us SaeTusic 8l IT entrepreneur skill 3T skill-
development CAKIG] ﬁ, BRG] EYTJ}[ ISR

3?1%5 SIRZRESIZ I ST Intellectual Property Rights gl %, 39 WICHE & forg ot
TH TV BT BT JWRET obviously IgT 9T Sl & AR I8 ST U IR 2T 8,
FIfd U <1 I8 research 3R innovation BT HATC BT &, SAH dgd ART U1 ST
g 3R TR I8 Sl & W Tl Fdhaldl §, B! Hicde B & o1y Intellectual
Property Rights UX TP legal-frameworks dgd T gl a8 fear i ?ﬁﬁ 9T Pl
WW?WW@WCM%%QGI gl Eﬁeﬂfﬁéﬂﬁﬁ\_ﬂlegal
infringes %, BIDT T BT TI@WT IR property rights Pl protect HYh TG TI@FTH
Eb_§ STTEI UX, institutes ﬁ, universities § g0 T TSt 91T oIl %, TR Ih] YIcde
SRESEINE]

) overall Sl Bl Bl dlé\‘ll fb Artificial Intelligence, quantum chemistry,
quantum physics, biomedical & &5 § SIT BT Y87 © 3R 31T I AR S advanced Tt
?ﬁ'?%’%, a%’wm@af g 31k g8 advancement Q‘cﬁ?%ﬁ g1 d all of a sudden 31THTA
@Hﬁm@ﬁ?mﬂ%mw,@%ﬁﬂgwwmvestmentiﬂresult %\r,\_rﬁ
I basic science ¥ fHAT 81 IMIT R&D TR ST gI¥e fhaT 8, TP Holawy 37d
H el BT I8 Udh UIsac gl IR B4 SAP] Bl 8, Al 391 AR Al IR hidd
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DXAT qe_"T[, g 99 I ST Q@_'ﬁ, seriousness T q@'*ﬁ IR politics PI m
3T G TS, THT SR 89 B B Fahdl o

HEIGAT, MY T3 9T 31, 3o g1 1, 39 foly MUt g=arg| I8
B! 3BT [det 2, VA f9ed fI X8 A1fey| H 39! 3R qN W Bl gIalg bRl
_i’l Thank you.

UL (ST, T T : =dIS | IR IS, ST, ITad dTs, 15 e

S1. A BRI (AERTSS) : A SURHIEe] Held], 3191 $9 HF[E H U 9gd
I gulce fIdl SMAT 21 AR BIfThT IHT Y, S U fIgT Wewg &, I A1egq 9
g 9t maT 1 AR Jerd} ger= #2341, Jidt S &1 < H 3iR fouR § fh 9Rd &1
T4 U e RId I8 991 2, A fIanRId g a9 & folq Srgen &1 SToxd 2| 9
TS 31 IET & o 579 ATAIRIGR AT S W #ft &, A1 S99 axb S8+ U AR7 fa
o1 - "I WA, 5T fead|" S SaE G-I die) TR " AT B © SR 8H
GRI&T Ed &, Sb (oY ST S BT ART AT 3R f6ar, S fGq-37d Wd | B
B ST UGT B & 3R AR ST 999 ©, Sd ol S84 o1 foa &1
ART feaT 211 G 916 BHR IR YT H2Al, STgd 3fce Sff 7 W U TART feam o -
"SI ST, ST {1 3R 57 fa=1" g8 qut ARaaRit 3R YR g 1 Hiefd ©
fp S "SI ST, ST fhar &R S fage" &1 AR faar o, 8iRk S fagm
&P AT A TSR H fawpIe q_ieqvr foham 11 ST aeh WIRA <21 Bl dreba G-I G-
T AIGH = TS 211 374} TN JRT T H31, A A% |Gl Sl « TR7 fSar @ -
" S, ST fhaT, ST [ SR ST el I, REd 3R SaduHe Udh
U] TR &, FTIh A180H | WRA U ([Jhd 15 a9 Fabdll ol STy srgaem
CAEESKECACRIRID I

ARG, H I A8l § 6 SHRT HIR ST 140 BRI ST HI 32 & AR I8
IR tffgﬁ?ﬁ qreT <97 Bl The average age of our citizens is 25-30 years, which
comprises 65 per cent of the population. g dXg I BRI < _g{fél?ﬂ BT TI EISI
Apaa 1 RTS8 A YT AMETET AR T 91 ST dTell I 51 3R &4
X 4l I8 “unity in diversity’ I faIfAerdr & tear &1 Udie 81 Iof 81 89R I H
faftr=T &1, armett &R el & @1 X&d §, oifdhd o9 75 P 97 31Tl &, df 89 99
T &l

3R BH S I I (A RId ST 2, Tl STTHET & ATEgH 9§ §9 AN of ST
BT TS AFIRS B e @t JRad e =iy aifs 89 ga 3+1d 3R
AR R &7 07 B Fb| 3R 89 el 10 ATl & 3fids] ®l <%, ol the
gross expenditure on Research and Development has doubled in the last decade.

3R BH 2004 ¥ 2014 T & S| Dl S3d, Tl JTHLTT IR WY 60,196 BRI BUY |
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AfehT feel 10 aul #, AR 9 J31 St & Igcd H, I 3fidbsl 2013-14 dh
1,27,381 BRI SYU &1 Gdb1 &1 T, STTALT TR B aTelT T oI TH ST &1 977 2

ST &1 7781, Ul &1 a9l (2023-24 37R 2024-25) H FHLE & oy 1 g
PRIS DY &b goIC DI YTGYT [T AT 21 3R BHRT DI ASICIE B, By ST Bl,
Ife a8 REd B IET 8, A1 S oV 72 U1 et a1 81 H 31elT-37el T e &
IR ElFIFITfﬂ%FiTEi'I The hon. Prime Minister emphasized the importance of research
and development in Amritkaal. ST STHET HI AT Hawd AT T & 3R FTHET
T REd BIEsIH 9911 8, NTI% A189H | there is a uniform research
ecosystem bridging science, humanities and social sciences. To support Atmanirbhar

Bharat and Viksit Bharat, the Government of India approved One Nation, One
Subscription scheme (ONOS) that ensures nationwide access to international
research articles, which is very important. @I SENLIE] aﬁﬁiﬁ[mfﬂ?ﬁf&:&ﬂ 2, that
appears in all journals. @ RE ATfCH BI, SR 3MMfa TAR G s, ASlewT
IR YT Bl qa%f T AT flT%QI E@ﬁ%ﬂ’ this scheme has been started 3IR IH&H
foru gote oY X1 B 39971 &) F81, a9 [9, 99 IsAfh@E has acquired national
licenses of e-journals database from 30 major international publishers, granting

access to all their journals. This initiative, the ‘One Nation, One Subscription
Scheme’, benefits 1.8 crore students, faculty and researchers across all disciplines,
including those in two-tier and three-tier cities helping crores of people. The One
Nation, One Subscription scheme is a crucial step in integrating India into the global
research ecosystem by making high quality knowledge easily accessible. In March
2024, the then hon. Health Minister, Dr. Mansukh Mandaviya launched one
programme, that is, AYUSH-ICMR Advanced Centre for Integrated Health Research
at AlIMS, New Delhi. Dr. Mansukh Mandaviya announced one more programme, that
is, a Joint Mega Initiative between the Ministry of Health and Family Welfare and the
Ministry of AYUSH, which included the multi-centric clinical trial on anaemia. @H RE]
1 9aT 2 fo5 Tifrar & wress & SHRafa o1 81T 2 iR EFalfas &9 gal, a
then any disease can happen and the patient cannot work. There is a joint effort on
establishing AYUSH-ICMR Centre for Integrated Health Research in AlIMS. ST BAR
tﬁ T 9 7 97 f& Artificial Intelligence is also very important. In India, there
are different scientists who are working on the Artificial Intelligence. India is
undergoing a major Al revolution under hon. Prime Minister, Modiji's, leadership, with
the Government actively building an Al ecosystem with affordable computing power,
GPUs and research opportunities. India's Al Mission and computerising
infrastructure, India Mission 2024, allocated Rs.10,300 crore over five years to
enhance Al capabilities. A high-end computing facility with 18,693 GPUs is being
developed, making it one of the largest Al infrastructures globally. So, we are aiming
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to work globally to see how India will have a merit globally in Al sector. IndiaAl
database platform will provide StartUps and researchers with high-quality database to
reduce innovation barriers. Large-scale non-personal database will improve Al
reliability in agriculture and Al reliability in weather forecasting and traffic
management. Similarly, the Government has established three Centres of Excellence
for Al in healthcare, agriculture and sustainable cities in New Delhi. Budget-2025
announced Rs.500 crore for Al CoE in Education. Five National Centres of Excellence
will train youth in industry-relevant Al skills in collaboration with the global firms
supporting ‘Make in India, Make for the World’ vision. IndiaAl is funding the
development of the indigenous Al models, including Large Language Models (LLMs)
and problem-specific Al solutions. Digital India BHASHINI will enable Al-powered
language translation and voice-based internet access in Indian languages.
BharatGen, the world's first Government-funded multi-model LLM, launched in 2024,
will enhance public service and citizen engagement. Sarvam-1, a 2-billion-parameter
Al model supports 10 major Indian languages for translation, summarization and
content generation. Chitralekha, an open-source video transcreation tool, enables
audio transcript editing in Indic languages. Everest 1.0, a multilingual Al system
currently supports 35 Indian languages with plans to expand to 90. ‘Al for All’, a self-
learning online programme under the Ministry of Education, is designed to raise public
awareness about Artificial Intelligence. Madam, this is about Al. As we are aware,
31TS1 &9 ORI 1T | 9, <l yierd] ShiAIieh RIveHd 91 gab! §l 8HRT FeR Uiadi &

HRIGAT, 2014 H, ST9 T H3] TN Al Sft 7 30 <ff off, 99 39 9 gfean
109 SR 21, 319 B 109 FeR | 59 HeR R 3MMY €, <fth andt TR eR W 1 7,
W%I’Q gH W@W ﬁ, ITT economic sector § WY research <&+ 1 89 I8 SW@HT &
o5 - Readl gl 21

AT HE 1T, § §9 9T I8 DI 9T 181 g b BIUH &b ST H U TS
ffex = gdraT o7 fob 9 89 faeell 9 1 591 WS ©, A1 beneficiary & JIHIST H
% 15 U ST €, < AT Her Hll 9= AIa] Sil & Iqed § JAM trinity 31TS
g1 In JAM, “J’ stands for Jan Dhan Account, ‘A’ stands for Aadhaar and ‘M’ stands
for mobile. WT, JAM trinity & ATIH I §H beneficiary % account H direct TAT T
Thd Bl ST YBR T economic sector § WIRA I ST UPI innovation foar %\', de
TR 21 3|l BAN U AFIY Gag | 9ard oA b Jualels & HAIewH o Sl
i"ﬁw g I8 %, worldwide very large number of transactions are taking place.
31T qd Ay T 9arT AT b future ¥ digital economy 31T aTell 8, ST S oy
A} innovation X BT SRR B

ABISYT, AR ShIHIMD JaeX | Wt fefied gh=i ) &H 8l ¥&r 81 &
ST B AT TSl § [ 3R §H 4R DI [T RAT AR I 2, A1 JJHETT DAl
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9gd SNl 81 HBledl, AU & Y The Anusandhan National Research
Foundation § YT 21 I8 The Anusandhan National Research Foundation has been
established through the ANRF Act in 2023, which came into effect on 5" February
2024. For the fiscal year 2024-25, the ANRF has been allocated Rs.966 crores. The
Anusandhan National Research Foundation aims to receive funds amounting to
Rs.50,000 crores during the period 2023-2028 in the form of ANRF Fund, Innovation
Fund, Science and Engineering Research Fund, and Special Purpose Fund.

| will briefly speak about the key features of the ANRF. It has the Global
Positioning Initiatives. The ANRF has formulated programmes aimed at enhancing
India’s position in key sectors globally, driving scientific advancements and fostering
an innovation ecosystem. Electric Vehicle (EV) Mobility Programme has been
launched under the Mission for Advancement in High-lmpact Areas. This initiative
addresses priority-driven solution-focused research in mission mode. It encourages
multi-institutional, multi-disciplinary collaborations with close industry partnerships.
Industry partners are required to contribute, at least, 10 per cent of the project cost in
cash. We all know that electric vehicles are very important nowadays and the
provision for this has also been given in this Anusandhan National Research
Foundation.

Several programmes have been formulated for promoting indigenous research
and development in the country. One of these programmes is the Prime Minister
Early Career Research Grant. This scheme is very important for Anusandhan. This
scheme supports early-career scientists, enabling them to undertake independent
and impactful research to promote indigenous research and development. This is for
the beginner scientists. Then, there is the vision for transformation of institutions to
the global standards. Our institutions, whether they are private or Government
institutions, we want them to do innovation and we want to make them up to the
global standards. For this, there are certain schemes. The Anusandhan National
Research Foundation (ANRF) has developed programmes aimed at transforming
institutions to meet global standards, promoting translational research and supporting
basic research initiatives. These efforts ensure that scientists and researchers
received adequate resources and financial assistance to establish their global
presence. These initiatives reflect ANRF's commitment to advancing India’s research
and innovation landscape through strategic funding and collaborative programmes.
ANRF also formulated programmes for transforming institutions to global standards,
translational research, basic research promotion, etc. These schemes ensure
providing proper resources and financial assistance to the scientists and researchers
in their bid to carve out a niche at the global forum. They can do some partnership
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also for research. There are schemes from the Government for this partnership also.
The ANRF has launched Partnership for Accelerated Innovation and Research
(PAIR), an initiative to enhance research capabilities of universities, particularly,
Central and State Public Institutions in the country. The PAIR is a multi-
institutional programme to boost research capabilities of institutions where research is
relatively at nascent or early stage through mentorship-driven hub and spoke
framework by pairing them with well-established top-tier institutions. Research hubs
will guide emerging institutions in research activities, provide access to harness their
resources and expertise, thus bridging the gap between institutions and nurturing a
robust research ecosystem in the country.

With regard to fund allocation for ANRF, | would like to mention that the
Anusandhan National Research Foundation (ANRF) aims to receive funds amounting
to Rs. 50,000 crore during 2023-28 in the form of ANRF Fund, Innovation Fund,
Science and Engineering Research Fund and Special Purpose Funds. A budgetary
provision of Rs. 14,000 crore is made from the Central Government and the remaining
amount will be sourced from donations from any other source including public sector
enterprises, the private sector, philanthropist organizations, foundations or
international bodies.

The main intention of ANRF is to make our country number one in innovation as
well as to make our country a Viksit Bharat. AT H&T HT Sil & ﬁ?l?c[ H reform,
perform and transform Cg SEl & AT W I B 40,000 I 4 SITeT RBI=T 81 fﬁﬁ gl
SHS A1H ¥ Sl $B NS AN &, ITh AEIH H AeT-3fe fSurcHed 4
Rei=i forg S € oIk RBIRT 819 & 91 SN TRE | BT T STaT § 8 Al &l
| frerd 81

The main intention of the Resolution is to draw the attention of Government of

India to the rapid evolution of emerging technologies which are reshaping the global
economies and power structures. It is mentioned that despite a strong research
ecosystem in the country, fragmentation amongst institutions and industry players
hampers and delays commercialization. It is suggested that a unified strategic body
is essential to accelerate breakthroughs and integrate research with policymaking.
The Resolution urges the establishment of a Council for Future Affairs (CFA) to
provide a unified framework for research-driven innovation in Al, Blockchain,
Quantum Computing, Small Nuclear Energy, Water Reuse and other emerging fields.
.(Time-bell rings).. ¥4, I3 &I T 3R < Yl The CFA may function as an
apex body comprising experts, industry leaders, policymakers, global investors,
academic institutions and startups to ensure a multi-stakeholder approach.
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It is also suggested that Research and Product Development Councils be
created under the CFA, each dedicated to a specific technological field, aligning
research with national priorities. Sufficient budgetary support be also allocated to
fund long-term research, prototype development and commercialisation in
collaboration with industry and global investors. Additionally, CFA will set long-term
national goals, define research objectives and formulate policies for technology
transfer and intellectual property management. The Resolution also emphasises
fostering international collaborations to attract global expertise, funding and
technology partnerships.

The issues raised in the Resolution have already been receiving appropriate
attention from the Government of India through the Empowered Technology Group,
Anusandhan National Research Foundation Framework, etc. The ETG was
constituted with Cabinet approval on February 19, 2020. It serves as an
institutionalized structure to proactively oversee national policies on research,
development, procurement and adoption of emerging technologies, ensuring India’s
leadership in critical domains such as Atrtificial Intelligence, Blockchain, Quantum
Computing, Small Modular Nuclear Energy and Water Reuse.

The Government of India has launched Anusandhan National Research
Foundation Framework, a comprehensive research and innovation strategy to
strengthen India’s Research and Development ecosystem. Anusandhan aims to
bridge the gap between research and industry, enhance interdisciplinary collaboration
and ensure that critical and emerging technologies are effectively developed and

commercialised. ..(Time-bell rings).. 44, FsI I A€ 3R & SITY, I& last &/
HeH, # g1 &1 a7 AIETT § 1 84 [Ab1R7c WIvd F171 & I [3ap1¥7e wve &1 il
T1q9 &, ag Rad 4 &1 a1 Fer7 431, 4151 5l & 7gcd 4 8 WIS H, FT8 health
sector E’?, 78 education E?, F78 finance E’?, 8V WY F reforms 81 V8 & IV OT8T-
G/E'\Ty innovation @& ]%I'C’ institutions ?:'\, a7? private institutions E’?, Government
institutions ﬁ, scientists ﬁ, students ﬁ, ITH ﬁvl(’ S Pl provision fopar T B
ot 39 ggol W a7 foh ool 9ore ) U ol W@’ DI provision LT for research.
Yz last year & golc | AT, i research 1 preference & NI T 98T 547 Sff
ST ART 8 - S S[AM, S [, 577 fa=m 3R S Sraer| g9 37qaem &
ATIH | B, research & HAIEIH W & YRT dI [AHRIT I 9991 Idbd &1 H Th
AfEdhd Siaex §, H I T8dl § 1 519 AR <3 Wi gal, Al 39 CIgH 331 age
35-37 years off 3R arfy § 70.5 years Cil age dd tI§U€|T _%:I We are almost at the global
level.
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4.00 P.M.

8 3R 2o | R BT 8, F 3191 TSl TSf S¢TH1 ©, SI%T 31T SITaT & Tavol
TS 85 to 90 years &, I9H HI R 81 81 I Afsdhd & # RAD & o1y, srgeam
& forg I8 R wifasrd fg g €

9, TAN HIRI$HI M S §RT S UTsde AWK el o 141 8, 98 984 &l
3128 [deT 81 Ta=He o SelNS] $Hd HUR BT dTe] [hAT §3TT 21 The Government is
supportive and is in favour of this Bill. YT 3T o1 81 S8 eal & 12T, H 391
aTof 1 foRT™ <41, g=IaTg|

DR. FAUZIA KHAN (Maharashtra): Madam, | thank you for being so generous with
time today. | am seeing this generosity for the first time. | do not know the reason
behind the generosity but, | think, we can perceive the reason. Madam, this
Resolution moved by Shri Kartikeya Sharma is very imperative in today’s times. Just a
few years ago, Artificial Intelligence was viewed as a distant futuristic concept. Today,
it is an undeniable and defining force of our era. Al systems no longer remain
confined to research labs; they actually shape decision-making across States.
Individual, corporate and Government — everybody has scope to innovate. But,
while Al presents immense opportunities, its potential for misuse is also equally
serious. One of the biggest threats is algorithmic bias. A global study in 2021 has
revealed that only 20 per cent of corporations using Al had an ethical framework in
place. In a country as diverse as ours, unchecked biases in Al in these systems can
deepen inequalities and erode public trust. So, while we go for innovation, ethical
restrictions are also very important. Addressing this challenge demands collaboration
not in silos but through a structured partnership between academia, industry and
governance.

Another major area that faces threat and potential harm is our defence and
security networks and infrastructure. | think, globally, this is something for which the
world is putting their heads together. India’s internal security landscape is no longer
confined to traditional threats. We now face cyber warfare, Al-enabled surveillance,
drone-based hybrid warfare and even space-based threats. Between 2019 and 2022,
cyber attacks on India’s critical infrastructure have increased by 300 per cent
according to CERT-In. In 2023 alone, we have suffered over 79 million cyber attacks,
making us the third most targeted nation globally.

Let me cite a few worrying incidents and examples. The 2022 ransomware
attack on AIIMS Delhi disrupted critical medical services for days. The 2021 drone
strike on Jammu Air Force station proved how commercial drones can be weaponised
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by non-State actors. China’s alleged use of Al surveillance along our borders raises
alarms about misuse of dual-use technologies. BSNL data breach exposed 278 GB
of sensitive telecom data, including SIM card details and server snapshots. The data
breach at Telangana Police’s HawkEye App compromised sensitive data relating to
police services. The Facial Recognition System of Tamil Nadu Police was breached,
compromising integrity of law enforcement tools. These are only a few examples, but
there are several such examples that are emerging from time and time. And these are
not altogether isolated incidents. They represent the growing capabilities of malicious
actors to target both state institutions and common citizens. Such breaches can lead
to identity theft, to espionage, and even sabotage of democratic institutions. The
Government must not only enforce data protection, but also integrate Al into
regulatory frameworks to monitor, mitigate, and penalize misuse effectively.
Internationally too, as | said, the threat is expanding. The 2024 Lebanon pager
attacks demonstrated vulnerabilities in military networks to cyber electronic warfare.
Therefore, India must act swiftly to modernize its defence infrastructure, especially
insulating critical systems from foreign made components, particularly from countries
like China on which we are relying too much. The Council for Future Affairs, as
proposed in the Resolution, is a forward looking initiative, no doubt. But | strongly
advocate for a dedicated sub body within the Council focused solely on national
security. This body must, number one, formulate national security strategies
addressing emerging tech threats like deepfakes and quantum computing. Number
two, regulate dual-use technologies such as Al, drones, and biometric systems.
Number three, ensure rapid absorption of indigenous technologies developed by
DRDO, CSIR, lITs and Indian private defence players. India has the talent and
technological capability, but we face a clear academia industry gap. The NETRA Al of
the DRDO’s surveillance system can revolutionize border monitoring, but it requires
integration with our Central Armed Police Forces. The drone swarm technology of the
IIT, Madras offers counter-terrorism solutions, but without institutional adoption, it
remains underutilized. Global models like the US Defence Innovation Unit can serve
as blueprints. India must create similar security focused innovation channel within the
Council for Future Affairs. Let us not allow technology to become our vulnerability.
Let us make it our shield. Let us make it our shield by fostering a secure, ethical, and
collaborative national Al ecosystem. With this Resolution, we take a step forward
towards securing India's digital and physical frontiers in an increasingly complex
world. ...(T/me-Be// r/'ngs)... Thank you, Madam, for not being generous with me for
time! Thank you.
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THE VICE-CHAIRMAN (Dr. SANGEETA BALWANT): Shri Brij Lal.

Shri Brij Lal (Uttar Pradesh): Thank you Vice-Chairperson, Madam, for giving me an
opportunity to speak on the Resolution moved by our hon. Member of Parliament,
Shri Kartikeya Sharma. In his Resolution, he has mentioned that the main intention of
the Resolution is to draw attention of the Government of India to rapid evolution of
emerging technologies, which are reshaping global economic power structures. It is
mentioned that despite a strong research ecosystem in the country, fragmentation
among institutions, industry players hamper innovation and delay commercialization.
He has also suggested that a unified strategic body is essential to accelerate
breakthrough and integrate research with policymaking. I=H Hel § fb 3 < Rad
g I8 8, 99 J9™ dXE b fields &, TAM @NT 8, oAfbd d fragmented 1 I
fragmented %, REGA integrate &N+ P SRR B 3R SHdh foIT AT Ay SECERII
ToreE foar 81 S8 R BT 87 S8 B8l 8, the Resolution urges the

establishment of Council for future affairs to provide a unified framework for research-

driven innovation in artificial intelligence, blockchain quantum computing, small
nuclear energy, water re-use and other emerging fields. According to him, the
Council for future affairs may function as an apex body comprising experts,
industries, policymaker, global investor, academic institution, and startups to ensure
a multi-stakeholder approach.

Vice-Chairman Madam, he has also said that the Research and Product
Development Council be created under CFA, each dedicated to specific technologies
field, aligning research with national priorities. Sufficient budgetary support to be
allocated to fund long-term research prototype development and commercialization in
collaboration with industry and global investor. CFA will set up long-term national
goals, define research objective, formulate policies for technology transfer. SH I
THM Tiol 9aTs & [ RIT-F7 ot 841 31Tl

319 H I =TEdT § {6 $9d foy IR&BR 7 &1 f5a1 81 The issues raised in
the Resolution have already been receiving appropriate attention from the

Government of India through the Empowered Technology Group, ETG, Anusandhan,
the National Research Foundation framework. ETG was constituted by Cabinet
Approval on February 19, 2020. It serves as an institutionalized structure to proactively
oversee national policies on research, development, procurement, adoption and
emerging technologies ensuring India leadership in critical domains such as artificial
intelligence, blockchain quantum, small modular nuclear energy and water reuse.
Vice-Chairman Madam, NITI Ayog is our apex body in policy-making. The NITI
Aayog has already taken significant steps to advance India's position in emerging
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technologies. The NITI Aayog has also evolved strategies, road map and future
directions in the emerging and upcoming technologies. Eﬂﬁ ST et T 8 {6 ETG
Anusandhan framework addresses the concern, dg dgd important %\r, related to
fragmentation research and policy, coordination, bringing together key stakeholders
including leaders from atomic energy, space, Defence, electronics,
telecommunication, science & technology. EWWWWWW%I

319 H Atomic Energy IR HET T8l ¢l 3141 519 H U HaTdl I8T T, A1 891N
‘4'3?[, @T.ﬁﬁﬁﬁﬁ%ﬁw%wwwa@important%%%ﬂﬂﬂ‘*ﬁenergyiﬁ
fha ARE ¥ clean energy H g9l S9 IR THH research I &l %, I atomic
energy Q?ﬂ %\r, SESED %I'Q I8+ ?RTﬁ Small Modular Reactor & dR | g1 81 I8
FITENM? S GRERTS & S &, Gal RAd H¥d AD! Nl 7 8T ¥ GRETS &
UETS! ST, STl Toll Bl ﬁﬁ[%ﬂ €1 &, 981 U= Small Modular Reactor &TH &l
$9 W already M Y% 81 AT B1 H9 Uh U9 SR U & folg qoT o1, STl HRI
TRIRT Teifid 9TaR wiie g1 #H31 Sft 9 9arat &b 200 feaare & 1 Small Modular
Reactors STR U9 § oMU STV 89 UeHd Ul § BI%T I 81 HeIedT, U8
T RTIA TR S | Rfam-235 T Sararol off, e fher gew ged 8
IR FoIl werd! Bl 8T ol SUANT H <ls S §, T 89 Teiffd Uil had o
IE EHRT Ugell TRl |

EHRT TERT IRVT WEIMIH-239 WX NGRS AT, FTRFH FA7 HIBT WRT B
SUHIEe! HEIGT, HAT Sff 4 AIRIA & qR H A 31 A11 H g7 Frea g fob s9R
U 25 URAC AIRYH HER &1 §H 3HD] AT IUINT B 3R FHART YfefdR Tl
IR WY 3T I S BH 37U ST B doll= UoiT SUSTES BT YTuy|

H I8 BB AT [ GfeAIR TTSHT MR Feli= GToil &b &3 H &RIT I 81 I8!
g, 39 IR &1 fear |

HEIE T, f$hd b IR | BT 111 Y8 g Hg<aYul &1 U8l 89 S &b A
BT JATAT BRI A1 STd 1962 BT JG TN AT, T AR UTH 303 JIghed ff, STafd g
H THUSASIR (Self-Loading Rifles) 31T Fab! i I/ FHI AN IR U2 AR gl
f&rea geg H SUYNT &1 75 303 Flee - TR Ighedd i| I8! R o1 {6 89 419 4 g
BR Y, FAIfh TSl & dTa &1 &= H gH a1 Foiqd 8141 @18 AT, IAT 61
B fem | "fE-TN ArS-uTs " T FRT 9T 8T, Nobel Peace Prize U & folu
|9 fHAT ST TBT 3R AR T Bl 1962 H BR BT ATHAT HRAT UST| 39 FHI AR
S & U 1 9, Id BUs 3R YT BRIR T8l 9| IEl HR AT fb 84
ER Y|

3T U= H2ft Sft 71 giexT § C-295 a9 &1 SgTe fhar 81 I8 Spanish
Airbus T UIoTde ©, I 89 gsiexT § 9971 38 &1 399 89 TR 9711 U8l 89
T A AN-32 fIHT ST HRa U1 We started with AN-32.. ¥ AN-12, AN-32, IL-
76, (TSRTST) FIAT MY 3R Y IRUIE S 7, Ol &8 3R 9@ $Ha! 4o [adTs
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<<t 81 399 UR B9 early-warning system TRTTRIT 3R STFRT H $9HT 937 491371 § T81
SRIGKIREE

BN U U8l 39 aRE & (99 &, <AfesT a1t g9 urd g e faferdth famms
2, Sl BIe-BIC ¥d 3N Ugrsl W A ¥ o Y Ihd &l 891 5 oerg § )
TG foa &, T &9 AR Sl 31R 31T 9= SUHRUN Bl G_1 ST & Ugal Hacl
J

3I TS WIS oI & IR | AT BT Io Mk-1 3R AMCA & dR 4
JEERT H ST BIT| SUIHTE HBIGAT, BH 5th Generation & HIgEX cd 41 I8 Bl
AR UTH TS ¥ &I 4.5 Generation & HIZEX SIcy SUA &1 39 UHR, B defence
production H AU BT B B

YB3 H #9303 MW DI 91d B oY, b AT 8H AK-203 ISl I1 38
g1 U S Kalashnikov rifle &, T8c 89 S W4 1 AT B o - H9 dY as a police
officer SHDT TR fhIT © - T 319 SHBT USard dRUT AK-203 R T8 IR
IR U< & WSt H M forar <1 3&8T1 81 391 391 700 #Hiex I g, AR g 700
mferdt ufer fode g1 Ihdl g1 I8 fodr ff 9199 & & B Ihal 31 7HeIedT, STal
Ugel B9 303 NIgHhed A A U oIS I8 U, 31TST 84 AK-203 SI¥iT TTg e 5hed I
¥ Bl

3ITST ‘Sl TS el 1 AT QR givran o 21 31d dl 89 SHD] AT HhR U]
(Naval Variant) ¥ @=g &= &A1 81 § I 9181 § 6 U8l 89 &0 IUBRVN ]
import &R 2, T JATS B export HR I8 ©I37TST Brahmos &1 HIFT G g1 H 2
31TST g1 I+ ARG 8 fdb Wk & UIRT Brahmos 81 319 ol 9 3T Naval variant
i) AU g1 U8l 89 Defence production i import B 9), 3ATST export DX B B3R
AT AIG] S & SN | 89 Udh major Defence exporting country g9 ST 38 Bl
3P 915 Udh g9 SHICC disl water b R H Bal s & Wﬂ@ﬁtﬁﬁﬁﬁﬂ
SITQ, T 3IMUd! 70 per cent SATRIT WH & TG 7{@3 SITETaR HTRAT water-
borne diseases Bl &1 TP foIT &1 fhAT AT 82 ISP o0 T I ST o 1T -7 B
B9 99 S & [ ISR H 3R $B places H VAT THH ST o, ST8i oreidhdl B!
oSl T2 81 9Tl oY, Fife a8l Tl T2l &1 3TST AT Sff 8% TR H el 9 Oldf < 3@ B
Hrs W TRar U1 781 7, S8t 89 71eT A STcl WIaTss 81 &) 38 &1 8ART 9% U HiY
I <97 &1 ST8T 60 crore population agriculture ) ﬁ?ﬁ ET% gl 39 g9DT production
P TSTIT SY| Ueh HHY IS AT fob 1954 H &1 AT PL- 48oaﬁrwwwﬁ§@ﬁ
o 3R 3ITST BART 140 HRIS population B b TdS[a BH 80 RIS A SITGT AN Bl
free ration § X8 &l STl < Y8 %\r oil & Ig Bl BX field ¥ oil production NSRRI
AT F20T RraRToT (78 St 91t 2 9 fh 89 oil § sufficient 81 X8 &1 8AR I&T oI
DT protein T A9 I g1 %\’, il vegetarian gl B9 A9 SI1e] ST Bl production
B Tl H ¥ 8, AlfhT s9P Fras(s I 84 3T consumption b Ty &1l import
aﬂ?ﬂquﬁ%l Q?ﬂ-ﬁ?fﬁ technology 3T|‘§I Wﬁ Dalhan Research Institute %\’I Q?fﬁ
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Aot Bl TI's‘ %\r, ST &H Myanmar e 3R @l import CG %, Nigeria o %, Canada
H o &, Turkey ¥ ofd & 3R UAT technology, dfd UTT 1 ¥ STxd TS| 3T
BAA B f%fl(f Sill technology develop ET%;, 3TST I9H 8 self-sufficient 81 Y8 &1 3T
BT arsTuil St <1 SHRT AT & IR H A1 AT| IW, JHAT, [T, G664 e
&, Sl STR-4Rd H € 3R I8i 91 I 87 I&1 IR4ATd H a1 AT Silell &1 Al g S
2 3R STg I¥ATd BT 4199 WA BT 8, Il 89 Ul & folv avad 81 59 foru i
T T? 59 o7y srcel faaRY arsTudl Sit 7 A<l B Sirs & R H A1l Ken-
Betwa Link UTHT & foTg foham TRIT 81 Ken-Betwa Link &1 SIIe®R AR gacids, Sl
BHRT arid area &, G981 & AN ASIGY] B & [Ty migrate BIT &, ATS Ken-Betwa
Link 51 $act §aoRds, dicth H& U2l &1 Sl adjoining TRAT 2, SHBT QT BT BT
1 BT 81 Ken-Betwa Link ¥ THid@aR &l g¢Tal (il 8T 2

X, TARI technologies gl Drift irrigation - NERECLRIBIRCE] ﬁ, ar g9+
Israel I drift irrigation Pl SIS off TR 3{TT Q?ﬂ SEIGECIN eH SN T B %,
Wﬂﬁﬁﬁﬁ?ﬂvarietydevelopﬁﬁ?ﬁ%ﬁ’»ﬂ%’ﬂﬁﬁﬁﬂﬁﬂﬂl ¥
SR U< BT e Tl g1 ST arid area 81 H SITell= § GaUT AT SATST STl IR <21
DI B HEX ATs Bl &l d81 STel $© U T2 iar ATl 3771 STl Va1 URAT &,
STE1 strawberry U&T &1 STl §1 GHIdhedR &3 ¥ Sl STAYHE gs 8, UHT BT Home
TN B, GH & Ul &) gaweqT Bl IT5, Tl 9 STl Ugardl 1, I8l |1 &1 A1y 4l
{1 ST R8T 8 o6 89 U WR Y2 B1 S A1 1 A1 (AT BT SIISDHR UTl B el
U] R T 7, SId IBT IR HRd H <Al § 984 918 Bl 8, Al IR 89 SI870T HRd
3R It TRAT | T Sirs <, I 98 Ul 981 Ugd ST SHDB! BT AT
3rce el g™l Sff 1 & 2| g8 $-dadl foTe 37d URudd 81 X8l 81 SURTHIETe]
TEIeT, § gl ORE W I8 FE1 IR fF 59 TR ARIRE W I, TH 39 W
R, TR NG 8] T BT STAYHC BT HEIS T, TRY IR KT 61 fhar 7T,
H IHD! g ATE T

HBIGYT, WY & &3 H YHI-UT ga1y 915 15, Sl 9gd SYARM &1 89K Sl
TG R AT B, SAH 5 ARG T BT Haxol (31 AT 7, S 70 I AT b
ST €, SD! T8 Bls Ul 57hH 8, ShT Y 39T 5 RGBT BT Ha¥Sl (AT ST I8T
gl

HEIGdl, § 79 ®1 Ie alell §, IS ggl g {6l I HHR 81 S o1,
IGb IR H AN S 81 81 2, fhdl o) fopeil WRTq 81 g, 1 -39 $Had o, U™l
HEd & b HB] AT B, FAAY IH-IH HEl, ol 3171 &R orel 3 fpel TRic &
forg gfaer 8, oeT 39T a8 R Sl & Il 81 Aeiedl, sl goic H aq
TS AT §7H IR SHIC YS! T8 T8 AR 3o+ 9els s (6 9l TRIq 16+l 7, 98
W DI THIS PR FhT &

HRIedT, Sl AfSRI=T §911s 713, S engdias AfsRi=T 9118 718, ST 15,000 A
STET AICASE a4 &, H I9 W |l e gl Heiqy, difdbe § Sl AfSRIT 100
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ST B 2, Sl fh U sies AR 8, 31sT SH! HIHd fa=t 82 Al St 7 31rsT 98
AR 10 IR™E ¥ 30-40 TWR¥C W & 75 &, ..(AIHM)...3MS 1 39d ddb | A
AR e <81 21 ABlear, I8 Si {6 T &, 98 984 A]IEg ded 2| #eiedl,
BIRYCed QU T &, #f$dhet Bierot, TR AT 1T 81 JUIY ARDR H, DI WRBR 4
R et # TR o1, ST 31TeT SR URA Iavell 3§ a1 2, Sl fh Uab 9 el &t
HIRICTH! Y| I T8 W & et UTT, ol Ao 89 URA < 2 81 Jeiedl, TR 4,
AREdmdt &3 H, T | STel, AR GdTY 3R S SIS IS &, 5 T4l 7 W &
&5 § U HifcT ofT ST 21 31T SR 2 BT MSH! WY & 3R 919 ANTR G TRef 817,
1 Q2T BT IR H e Iege BT

IUAYTEHeT HEIGT, TR & &7 H, TRIhear & & H, TdIarol & &4 ¥,
YR AIfche H 984 dIaHcd §s ol ..(Tag™)...

IUFATE HEIST, TAR UUTH A1 BT oed & b 89 2047 § fawfRid yRa
TG 3R 2070 T SIRT ..(FGET).... | am not yielding, Mr. Sandosh. BF 398 ST
PTI TS o7 72 81 U8l 89RT e SUTST g9l el U¥ bd aidl AT? a8 3o
SIS UR gd BT AT ..(ATET)...

IYFHTEIE (1. GMT Iold=) : AT AW, 319 {hd el & Iidid Wige 3%
JTeX AT ATEd 87

SHRI SANDOSH KUMAR P:  Madam, my point of order is under Rule 240 —
‘irrelevant remarks’ because the hon. Member is speaking out of context. We are
discussing about Al. ...(Interruptions)... No; no, when the discussion is on
...(Interruptions)... Please bear with me. ...(Interruptions)... 34 IRIYI Noj; no,
this is artificial crisis.

IUFHTETE (ST. [T TAd=) : -1 IS, A1 & I $HBT Idellhb ST
AT AE, G AT ST, 37T U1 1l SR V|

oY g1 ATt < ST | HEISdT, 919 9 g9 3 7 A a1 o1, #%1 I8 S8l ¢ & &4
B &9 H U BRI ©, I8 dTe <dlaliol &l &1 81 AT BIs 3R &7 8l g fha-
27 99N 991 I8 A ® T 899 BRI g9 | 71 fbfamar wifvesd Rivew fear 21
et T2 & ARIR®I BI =TT ST U 980 91 BT BT 2 164 TH g8l Sl A S
DT §-TAT A, At St &b " ¥ IAD] ISl YT, and now it is the new Criminal
Justice System. gH STl SaTotiol 8 B EW?%%, %%Téﬁ?'lﬁ"ﬁiﬁw@l?@?%’%,

AT IR E, @ISR S, T SR ©, 98] Ty YRd W 9132 &
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SUFHIE HBIG T, MY Fa1 H eI U1 ITd I BT AR &1, §Ab o1y

3T Ig-9gd gIdig|

SUHHTEIE (S1. FHAT Tefa=) : AT GG, U] 9gd-9gd g=Iarg | Sl ora!
AR B9, MY (YT UTYUT RY BT

SHRIMATI JEBI MATHER HISHAM (Kerala): Thank you, Madam, for having given
me the opportunity. As the Private Member’s Resolution revolves around
technology, | wish to start by remembering the one and only one father of technology
revolution, the architect of Digital India and telecommunication revolution, our former
Prime Minister, Shri Rajiv Gandhi. Many, many years ago, even when technology
was not a term which was much used, Shri Rajiv Gandhi had the Vision to think of
and implementing Technology Mission.  Shri Rajiv Gandhi’s focus was to integrate
technology into people’s lives.  Shri Rajiv Gandhi visualized, through Technology
Missions, how people’s lives can be changed for the better. Shri Rajiv Gandhi took
various steps, be it immunization, be it agriculture, be it making telephones available
to every ordinary Indian citizen, and the most important of all, the computer, which
we all see today. For what all we see today, the credit, definitely, goes to Shri Rajiv
Gandhi. My esteemed colleagues from the Treasury Benches, Brij Laljiand all can go
on and on and on. They can scream, they can go to hills of Himachal Pradesh, they
can speak in the valleys of the North East, but the fact remains that the father of
Digital India and Telecommmunication is only Shri Rajiv Gandhi.

Madam, coming to Artificial Intelligence, today, we live in a very exciting time
and also in a very worrisome time. Exciting time because these days, we have
everything on our finger tips. Earlier, if we required something, we used to think of
asking first our friend, children used to think of asking their parents, but today we
have reached a point of time, which we have to accept, when we tend to ask or this
generation tends to ask ChatGPT. Nowadays, many of us, while listening to any
conversation going on between friends and relatives, if we ask, ‘Okay, whose
suggestion was it?’, let us not be surprised when they say that it was not a
suggestion of father, mother, brother or a friend, but it was a suggestion of ChatGPT.
| am saying this to tell you how important these have become. But, that is the
exciting part of Artifcial Intelligence. | wish to say, in a recent interview, Mr. Bill
Gates has said that with Artificial Intelligence, the while-collar jobs are going to come
down heavily and the jobs which involve sweat may continue for a while. That is
exactly where we are concerned. In our country, already, there is a 45-year-high
unemployment rate. In spite of the BJP’s and Modiji’s promise of two crore jobs per
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year, --- all the heavy promises definitely go without being taken care of, -- the
youths are wandering with degrees in hand, but they are not able to find jobs. They
are running away from the country to elsewhere in search of jobs. Even post-
graduates line up in thousands and thousands for jobs. In a country where even
those who are educated are not finding jobs at the moment, what is going to happen
with the coming of Artificial Intelligence is the biggest question and the worry. That is
from the point of view of youths. As a voice of Indian youths, | wish to ask: Does this
Government have any plan to address the issue of unemployment which will rise
further with the coming of Artificial Intelligence ? For example, the jobs of PS, Personal
Assistants, etc., are going to be cut down. What is the Government doing? Do you
have any plan? Does the Government think of it? We have not seen the Government
thinking of it so far. But it is our duty to repeatedly say, please, wake up from deep
slumber and think about the youth of this country who is hoping, though they have
lost all hopes, but who is, at least, hoping that some day they will find some job.

Now, Madam, the second worry is definitely the security part of Artificial
Intelligence. Everything is very glossy. Everything is very bright. Everything is very
nice. But when it comes to security, there is total privacy-breach which is going to
happen to all Indians if the Government is not careful enough about what is going to
happen with Artificial Intelligence. Whether anybody's privacy can be intruded,
whether what one wishes something to be said or shown, whether somebody can
intrude it -- all these are the issues which matter to every Indian, which should
concern the Government with the coming of Artificial Intelligence.

Madam, another thing which | wish to say is that the democracy itself is at
stake again with this. Why | am saying that democracy itself will be at stake by the
intrusion of Artificial Intelligence is because there is definitely a worry. Why? Because
chronology W:I%IK’I Chronology &1 27 What is the chronology which we have seen
from 20147 What are we seeing? The Fourth pillar of democracy, that is, the Media
seems to be captured by the ruling dispensation. Whether it is national, whether it is
regional, there is a total capturing of that. Where is free democracy ? Those who raise
voice against the ruling dispensation are being jailed. Now today, the Supreme Court
of India had to quash the FIR filed against our esteemed colleague, Imran
Pratapgarhiji. Why? It is because for one of his poems, a case was filed against him.
There is a total breach of freedom of expression. So, from the point of view of
democracy being under peril, definitely, our Media is captured initially. It is the first
thing. Then, what we are seeing is that social media is captured. Social media is
being captured. We don’t know the algorithms. God knows. We don't know what the
understanding is. What is the intervention”? What the Government wants the people
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to see, only that is being shown. What the Government doesn't want the people to
see, that is not being shown. So, social media stands captured. Now we fear the
electoral IDs, voter lists, all being captured. There are innumerable instances. We
have the case of Maharashtra where more than the actual voters, there is more
number in the list. So that is how voting itself can be in peril.

SUFUTEAE (ST. WAl goia=) : AT SR, AT JATTH H 91 7 BN

SHRIMATI JEBI MATHER HISHAM: Thank you, Madam. Madam, another worry is,
our democracy is in peril with the coming of Artificial Intelligence because the ruling
dispensation is trying to inject what they want to inject, which they have been using
through WhatsApp universities which we are facing now. That is one part; but with
Artificial Intelligence, if it is manipulated in such a way, they would want the people to
think in @ manner which only the ‘number one’ and ‘number two” wish the people of
India to think. That is the biggest danger that can happen. What will happen if
extreme thoughts from Nagpur are injected into the Apps with Artificial Intelligence?
What will happen? Who will control it? All these are the things where democracy itself
can be under peril. So, what we are worried about is, when Shri Kartikeya Sharma is
urging to institute a Council for Future Affairs, just like the ED is now under the control
of the ruling dispensation, the Election Commission is under the control of the ruling
dispensation and the CBI is under the control of the ruling dispensation, the new
council, as suggested by Shri Kartikeya Sharma, the Council for Future Affairs, would
also come under the control of the ruling dispensation, with democracy in India
coming to an end. But we wish to say that a day will come when not technology, but
the people of India would realise that whether you capture media, whether you
capture social media, whether you capture Artificial Intelligence, you will face the heat
for all that you have done and what you are doing. The actual reality of the country is
being faced by the poor and the women of this country and, as long as they are facing
it, whatever Atrtificial Intelligence you try to get in, reality will always remain reality.
So, | am making a humble request. Although we make repeated requests, whatever
subject we may talk about, we know that there would be no effect. But we still
continue to be the voice of India because we believe, if we do not speak up, it is India
that would be losing. | can see Shri R.P.N. Singh and other esteemed Members
there, but a day will come when what we believe in, what the people of India want
and what our forefathers wanted India to be when India was established, would be
realised.
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Madam, | conclude by saying what Shakespeare once said. He said, “Music is
the food of love.” Now, if Artificial Intelligence is for the good of the people, then it
should get all its due. The Government should take measures. | repeat, we have no
hope that this Government would do it, but | repeatedly say, the security aspect and
employment are issues that actually matter to the citizens. The youth of the country
and women, especially, are worried about the security aspect of Artificial Intelligence.
That is one request that | am making. | hope this subject will be taken with due
seriousness. | also wish to say, Shri Rajiv Gandhi, while invoking the need for
technological development, focussed on what good people should get, but not that
his face should be seen everywhere. What we see now is that Prime Minister of those
times and the Prime Minister of these times are very different, but we hope that
everyone at least takes the message home from Shri Rajiv Gandhi, where good of the
people was the priority and not self-interest. That will always be counted. | conclude

my speech, Madam. Thank you.

DR. V. SIVADASAN (Kerala): Respected Madam, the need of the society is the
basis for development of technology. It is reflected in the theories of Einstein, Edison
and Newton. We understand the importance of technology in all fields. If we study
the history of development of technology, we see the contribution of workforce in this
development. In a democratic society, the duty of the Government is to provide the
benefits of technological development to each citizen, but the current system is going
in the opposite direction. Al has created lot of prospects and challenges. We are
discussing the importance of Atrtificial Intelligence. The Government should provide
the benefit of technological advance to the entire society. But the question is: How
can we achieve such development? | am sad to say that, in India, a huge number of
schools are working without digital device and internet facility. We cannot hide the
reality from the people. That is why we should discuss the existing condition of our
nation.  Technology, the importance of technology or the advancement of
technology, is the central portion of our discussion. Here, lakhs of employees are
struggling because of their increasing workload after the implementation of
digitalisation. Some of the companies are thinking that technologies and technological
development are only for exploitation and profit making. That is why the workload of
employees is increasing and the recruitment of employees is not taking place. It is

not acceptable by common people.
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[THE VICE-CHAIRMAN (SHRI GHANSHYAM TIWARI) in the Chair. |

Respected Chair, Al and research activities should be designed with highest
social responsibility. Now, in each and every sector, high-end technologies are being
used in banking, railways, military and tourism sectors. Al and the digital technologies
are an inevitable part of the sector. Now, in each and every sector, the high-end
technologies are able to provide the universities and other institutions the best
opportunities. But, the universities are not getting proper financial assistance for HR
activities. It should create advanced space for education, employment and
enjoyment. It should enhance the efficiency of workforce. But, paradoxically, the
direction of imperialist world is going to an opposite direction. They are using it not for
the people; they are using it only for profit making. Everywhere, in the capitalist
world, it is the existing picture of the usage of technology. Look at the banking
sector. Even after the smart banking, the employees are compelled to work for more
hours in their office. Basic rights of workers are being trampled upon. Look at the
railways. Even after the mechanisation, loco-pilots are compelled to spend more
hours. They are working long hours without rest. The level of exploitation is extremely
increasing. Technological development has changed the entire work atmosphere.
Earlier, workers worked in the factories or their work space. But, now, we are
discussing ‘work from home’. It has created new issues in front of workers. In this
world, employees, especially IT workers, are one of the most exploited groups.
Employers are getting the possibility to intervene anytime because of large-scale
connectivity of internet and modern technologies like Al. So, currently, the slogan of
‘employee’s right to disconnect’ is a critical topic of discussion everywhere. The
Australian Parliament has enacted Fair Work Legislation which established the right of
employees to disconnect from work outside their designated working hours. Similarly,
Portugal has enacted legislation. In a similar manner, Spain has discussed the issue.
Here, ensuring the benefit of technological development for all is important. And, the
second one is to ensure the well-being of the people. It is highly connected.The
Government should make more investment in the education sector. In India, the
investment for the education is below 3 per cent of the GDP. India is the largest
country in the world in terms of population. The second largest country in the world,
our neighbour China, spends Rs.43 lakh crores on research and development. India

is spending only Rs.1.1 lakh crore. It is a meagre amount for research and
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development activities. Here, we spend less than 4 per cent of what China spends
on education. So, how can we become Vishwa Guru is the question in front of us.
The allocation for education should be increased and we will try to give a new political
direction to the research and development activities. Some of them are promoting
pseudoscience. The pseudoscience will not help the people of the nation. Here, on
the one hand, some of them are promoting the pseudoscience. | will take just one

minute.

Suqureae (ht aavar foarsh) : afe 3y S+ 91, 91 96 9ahd B

DR. V. SIVADASAN: On the other hand, they are utilising the entire technological
advancement for promoting the pseudoscience. We should discuss these two things
and we should promote Al and technological advancement for the people, not for the
market, nor for the profit of big corporate loot. In this way, we should conduct our
discussion. | request all the parliamentarians to support more investment for
education, health and research and development activities. This is my humble
request to the House. Thank you, Sir.

UL (2 Tea™ faars)): g=uare| 1. Afyd ur=Tl

DR. SASMIT PATRA (Odisha): Sir, at the outset, | congratulate and thank the hon.
Member, Shri Kartikeya Sharma, for this very wonderful Private Members’ Resolution,
that he has brought. It is timely, it is important, and, probably, someone like Shri
Kartikeya Sharma thinking about it is the need of the hour. | have only five minutes.
So, | will be very brief.

Suqurege (sht e faarsh) : g Sifery

DR. SASMIT PATRA: Thank you, Sir. First, he has asked, through his Private
Members’ Resolution, to institute a Council for Future Affairs, which would essentially
be a cerebral hub for unified strategic framework for futuristic areas. | think we need
to create such a cerebral hub, such a think tank, such a thoughtful leadership in our
country, especially a country which has got so much of talent with 1.4 billion people.
Now, why is this needed? What is the need for this? Let us start with the first
area. Everybody is talking about artificial intelligence. We are a large country. We
have a lot of technology. China has DeepSeek. Their LLM platform is coming. The
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day the LLM platform comes in, NVIDIA, which is one of the top most, will lose its
capital market share by more than 20 per cent. The stocks will crash across the
country and the world. The reason is that technology is going to be the disruptor.
Similarly, when we talk about artificial intelligence, ChatGPT has been one of the
forerunners. But, as a country, we are trying our best to make the next LLM, which
will become the Large Language Model, which will drive Al. The hon. Minister, Shri
Ashwini Vaishnaw, has said that within six months’ time, it will be in place, but |
believe this is only the beginning of Al. The artificial intelligence is going to pervade
every step of our lives as we go forward, whether it is education, health, agriculture,
or anything that you can think of, it is going to be like what the Internet is for us today.

Because of the paucity of time, | will go on to the second one, that is, quantum
technologies. We are underestimating quantum technologies. Quantum
technologies will have the power to decrypt your credit card in less than two minutes.
That is the kind of teraflop counter computing that is going to happen. We have to
start instrumentalizing it in our labs, in our schools, in our colleges and in our
universities. Who is going to think about it? This is something that Shri Kartikeya
Sharma is saying in this Private Members’ Resolution.

Number three is the cyber security. Cyber security is going to be the key
because your money, my money, our money is going to be digital money. And,
tomorrow, hackers sitting in China, hackers sitting in various countries will hack into
the systems of our cyber security firewalls and try to threaten us. They are not going
to come to you. They are going to come to public sector banks whose cyber security
we are not really thinking about. We are not upgrading it. We need to work on
futuristic areas where countries like China, America and others are doing it. We need
to create a platform that has to pervade across various silos. Autonomous and
hypersonic transport systems are going to revolutionise the way we move across our
great country. To fly from Delhi to Kerala takes three hours. Can a hypersonic
system take us there in three hours? That is a question. People are doing it. The
USA is doing it. Where are we in terms of doing that? That is why a Council for
Future Affairs is necessary. We need to future think, to ideate and to become a
thought leader to see where our country will be as the number one country 50 years
from now. Being economically powerful is not enough. We have to be futuristically
and cerebrally powerful.

Next is future of Al and displacement. On future of Al, we all say that jobs are
going to go. That is a reality. | believe the future of Al is going to provide more
opportunities for the youth to become innovators rather than employees. And for
that, we need this Council. We talked about next generation defence technologies.
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Wars will not be fought on the strength of infantry. Wars will be fought through
drones and automated systems. Are we prepared for that? Are we deep-mining it?
Even today, though we are trying to become Atmanirbhar, a lot of our radar
technology comes from Israel. A lot of our technology comes from Russia. We have
to think about the software, if not the hardware. That is where this Council is
necessary. Future energy in nuclear fusion. A couple of days back, the hon. Minister,
Shri Singh, was talking about it. | think it is a critical area. We have to identify how
we are going to follow the path of energy resilience and energy security. | will come to
ethical Al. You have zero waste and smart cities. There is circular economy and
crypto economy. There is Al in health. | will just take 30 seconds and then | will
conclude.

Let us look at the structure that Shri Sharma is talking about. The structure
talks about multi-stakeholder system. | agree with him. Can we have innovation
hubs where children start thinking in classrooms and libraries where they see India
30-40 years from now? What kind of India do they want to grow old in? We are
growing older in a country that we see. But somebody who is 10-20 years old, where
does he see India 50 years from now? That ideation, that innovation has to happen.
We have to start identifying it, prototyping it and taking it forward.

He talked about research and development councils. You need funding in
research and development. Everybody has talked about it. | will just be reinventing
it. We have to at least have six per cent of the GDP spent on research and
development. | would like to go back to the National Education Policy and Professor
Kasturirangan who said that three per cent of GDP needs to actualise NEP. | am
less ambitious than him. | am saying that let us have a Council, provide it the powers
of at least six per cent of GDP and allow it to broadbase across the country in terms
of finding the right talent. It is in the villages. It is in our towns. Let us bring them
together. | will just end it with one small thing.

In terms of the ecosystem, one of the areas which | would suggest to Shri
Sharma and to the House is this. Let us tap into the rich Pravasi Bharatiya across the
world. When | travel abroad, | find a lot of people from my State and others who are
professors in great universities. There are people who are really working in sectors of
artificial intelligence, nanotechnology, strategy and various other areas. Let this entire
discussion not just be within the contours of India and with the kind of technology that
we have. But let us get the best of brains from across the seas. Indians who have
benefitted from our IlITs and [IMs have gone ahead and have done a name for
themselves. Let us bring them back. We will be a great soft power. | am pretty sure
that a Council for Future Affairs, as suggested by Shri Sharma in this Resolution, is
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necessary for breaking silos and creating a unified cerebral thought leadership for our
nation. Thank you, Sir.

THE VICE-CHAIRMAN (SHRI GHANSHYAM TIWARI): Shri Sadanand Mhalu Shet
Tanavade. Not present. Shri Sandosh Kumar P.

5.00 P.M.

SHRI SANDOSH KUMAR P (Kerala): Thank you, Sir. ...(Interruptions)... Sir, should
| start?

YT (3N g™ fAars)) : I 99, IR-GRGRT bl bl THT FATS
I B Message from Lok Sabha; Secretary-General.

MESSAGE FROM LOK SABHA
The Carriage of Goods by Sea Bill, 2025

SECRETARY-GENERAL: Sir, with your kind permission, | rise to report that the Lok
Sabha at its sitting held on the 28" March, 2025 passed the Carriage of Goods by Sea
Bill, 2025.

| lay a copy of the said Bill on the Table.

THE VICE-CHAIRMAN (SHRI GHANSHYAM TIWARI): Special Mentions; Dr. Fauzia
Khan.

SPECIAL MENTIONS
Need to preserve and promote Cultural Heritage of Chhatrapati Sambhajinagar
DR. FAUZIA KHAN (Maharashtra): Sir, Aurangabad, which is now known as
Chhatrapati Sambhajinagar, is home to a rich cultural heritage; yet many of its

monuments are in urgent need of attention. The Bibi Ka Magbara, often called the Taj
of the Deccan, is in a state of disrepair, with the main tomb and its four minarets
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